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MEMO 

May it please your Lordships! 

1. It is most humbly submitted that, this Hon’ble Tribunal, during the course of the 
hearing in the present matter was pleased to seek certain documents from the 
Respondent No. 9, which are relevant for the purpose of adjudication of the 
present case. 
 

2. In compliance of the same, the Respondent herein through this Memo is herewith 
placing the said documents on the record of this Hon’ble Tribunal. 
 
Hence this memo. 
 
 Be pleased to consider. 

Place: Chennai 

Date: 05-01-2023     Counsel for the Respondent No. 9 
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GOVERNMENT OF ANDHRA PRADESH 
ABSTRACT 

Municipal Administration &Urban Development – HUDA – Outer Ring Road – 
Comprehensive Master Plan for 1 km belt on either side of the proposed Outer Ring 
Road (Hyderabad Outer Ring Road Growth Corridor) and Special Development 
Regulations – Approved - Orders- Issued. 

MUNICIPAL ADMINISTRATION & URBAN DEVELOPMENT (I1) DEPARTMENT 

G.O.Ms.No.470                                                Dated: 09-07-2008 
Read the following. 

1. G.O.Ms.No. 391 MA & UD (I1) Dept. dt.23.06.1980 
2. Govt. Lr.No.26378/I1/2005, dt.24.12.2005. 
3. From the V.C. HUDA. Lr.No.15299/Plg/ H/05, dt.19-04-2006. 
4. G.O.Ms.No.274, MA & UD (I1) Department dated.20.04.2007. 
5. G.O.Ms.No.287, MA & UD (I1) Department dated.03.04.2008. 
6. G.O.Ms.No.288, MA & UD (I1) Department dated.03.04.2008 
7. Government Memo No.26379/I1/2005, dt.18-04-2007. 
8. From the V.C. HUDA. Lr.No.15299/Plg/ORR/H/05,dt.30-05-2008. 

*** 
O R D E R: 

The appended notification shall be published in an Extra-ordinary issue of the 
Andhra Pradesh Gazette dated:11-07-2008. 

The Commissioner of Printing, Hyderabad is requested to supply 50 copies to the 
Government. 

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF ANDHRA PRADESH) 

S.P.SINGH 
PRINCIPAL SECRETARY TO GOVERNMENT 

To 
The Commissioner of Printing, Stationary & Stores Purchase, Hyderabad. 
The Vice-Chairman, Hyderabad Urban Development Authority, Hyderabad 
The Vice Chairman, Hyderabad Airport Development Authority, Hyderabad 
The Project Director, O.R.R. Tarnaka, Hyderabad 
The Commissioner, M.C.H., Hyderabad 
The District Collector, R.R. District, Hyderabad 
The District Collector, Hyderabad District, Hyderabad 
The PR & RD Department 
The TR & B Department. 

//FORWARDED BY ORDER// 

SECTION OFFICER 
APPENDIX 

NOTIFICATION 

Whereas the Hyderabad Urban Development Authority has taken up the 
development of proposed Outer Ring Road with a total length of 162 Kms and as the 
development of access controlled Outer Ring Road is likely to trigger large scale 
development along the Outer Ring Road Corridor, it was decided to undertake 
preparation of Comprehensive Development Plan with hierarchical road net work and 
frame Special Development Regulations for the areas falling under 1 Km belt on either 
side of Outer Ring Road so as to promote planned development and curb haphazard 
and ribbon development along the Outer Ring Road. 

…2. 
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::2:: 
And whereas, Hyderabad Urban Development Authority has prepared 

Comprehensive Plan and Special Development Regulations for the areas falling within 
the 1 Km belt on either side of the proposed Outer Ring Road (Hyderabad Outer Ring 
Road Growth Corridor) by modifying the Notified Revised Master Plan of Non-MCH area 
of HUDA (excluding the erstwhile MCH area and the newly extended area of HUDA) 
and Master Plan of HADA area and fresh Master Plan for the areas falling in extended 
HUDA area in Brahmanapally, Koheda, Pasumamla Tharamathipet, Bacharam, 
Thimmaiguda , Gowrelli and Vadagupalle villages to the extent of area covered by 1 Km 
stretch on either side of the proposed Outer Ring Road and submitted the same to the 
Government for approval. 

And whereas, Government, after consideration of the matter, proposed to 
approve the Comprehensive Master Plan and Special Development Regulations as 
prepared by HUDA for the areas falling within the 1 Km belt on either side of the 
proposed Outer Ring Road in the form of modifications to the Notified Revised Master 
Plan of Non-MCH area of HUDA (excluding the erstwhile MCH area and the newly 
extended area of HUDA) and Master Plan of HADA area and fresh Master Plan for the 
areas falling in extended HUDA area in Brahmanapally, Koheda, Pasumamla, 
Tharamathipet, Bacharam, Thimmaiguda, Gowrelli and Vadagupalle villages in exercise 
of the powers conferred under section 12(2) of Andhra Pradesh Urban Area 
(Development) Act, 1975 read with rule 13(A) of Urban Development Authority 
(Hyderabad) Rules 1977 and section 9(1) of Andhra Pradesh Urban Areas 
(Development) Act, 1975. 

Accordingly, a notification has been published in the Extraordinary issue of A.P. 
Gazette No.232, part-I dated 20-04-2007, as required under Andhra Pradesh Urban 
Areas (Development) Act, 1975 inviting objections and suggestions on the 
Comprehensive Master Plan and Special Development Regulations for the 1 Km belt on 
either side of the Outer Ring Road i.e., Hyderabad Outer Ring Road Growth Corridor. 

And whereas, in response to the above notification, a number of 
objections/suggestions have been received from public with regard to certain land uses, 
road widths/alignments and on Special Development Regulations, these 
objection/suggestions were referred to and examined by the V.C., HUDA. After 
examining the above objections/suggestions, the V.C., HUDA has submitted the 
modified Master Plan and Special Development Regulations along with a report on the 
objections/suggestions to Government for approval. 

Now, therefore, Government, after careful examination of the modified Draft 
Master Plan and Special Development Regulations submitted by V.C., HUDA and in 
exercise of the powers conferred by sub-section (2) of Section 12 and sub-section 1 of 
section 9 of A.P. Urban Areas (Development) Act, 1975 (Act-1 of 1975), hereby approve 
the Master Plan for Hyderabad Outer Ring Road Growth Corridor along with the Special 
Development Regulations specified in the  Annexure to this order in the form of 
modifications to the Notified Revised Master Plan of Non-MCH area of HUDA (excluding 
the erstwhile MCH area and the newly extended area of HUDA) and Master Plan of 
HADA area and in the form Master Plan for the areas falling in the newly extended 
HUDA area in Brahmanapally, Koheda, Pasumamla, Tharamathipet, Bacharam, 
Thimmaiguda, Gowrelli and Vadagupalle villages. 

The said Comprehensive Hyderabad Growth Corridor Development Plan and 
Special Development Regulations can be seen in the Office of the Vice-Chairman, 
Hyderabad Urban Development Authority, Hyderabad during the office hours till such 
time these are printed and made available for public. 

S.P.SINGH 
PRINCIPAL SECRETARY TO GOVERNMENT 

Section Officer
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ANNEXURE to G.O.Ms.No. 470 MA&UD (I1) Deptt. Dt. 09–07-2008 

Special Development Regulations for the 
Hyderabad Outer Ring Road Growth Corridor, 

1 KM Belt on either side of the ORR 

1. Short Title, Applicability  & Commencement: 
These regulations may be called “Special Development Regulations for the 
Hyderabad Outer Ring Road Growth Corridor (ORR-GC)” and shall come into force 
from the date of notification in the Andhra Pradesh Gazette. 
These regulations shall be applicable to all areas coming under the jurisdiction of the 
growth corridor (1 Km on either side of the outer edge of the Outer Ring Road Right-
Of-Way). 
These regulations shall apply to all development and building activity in the said 
area. All existing regulations, by-laws, orders that are in conflict or inconsistent with 
these Regulations shall stand modified to the extent of the provisions of these 
regulations for the said area. 
All other regulations not mentioned here specifically will be read as per and with the 
earlier regulations in force. 

2. Definitions: 
(i) ‘Competent Authority’ means: the Vice Chairman of the Hyderabad Urban 

Development Authority (HUDA) / Hyderabad Airport Development Authority 
(HADA) 

(ii)    Enforcement Authority means the Commissioner of Greater Hyderabad 
Municipal Corporation (GHMC) or the Executive Authority of the Gram 
Panchayat in case of areas outside GHMC/Vice Chairman of the Hyderabad 
Urban Development Authority / Hyderabad Airport Development Authority or a 
Special Unit created for the purpose of sanctioning and monitoring building 
and development activity. 

(iii) ORR means Outer Ring Road 
(iv) ORR GC means Outer Ring Road Growth Corridor. (‘One Kilometer’ on either 

side from the outer edge of the ORR Right of Way) and as per the areas 
given in Annexure. 

(v) SDZ means Special Development Zone of the ORRGC. 
(vi) TDRs mean Transferable Development Rights. 

“Transferable Development Right” (TDR) means an award specifying the built 
up area an owner of a site or plot can sell or dispose or utilize elsewhere, 
whose site or plot is required to be set apart or affected for a community 
amenity or development for public purpose in the Master Plan/Statutory Plan 
or in road widening or covered in recreational use zone, etc. and applicable 
only after such lands are vested with the local body/ Urban Development 
Authority as the case may be. The award would be in the form of a TDR 
Certificate issued by the Competent Authority. 

(vii) High-Rise building means a building 18 meters or more in height. However, 
chimneys, cooling towers, boiler, rooms/ lift machine rooms, cold storage and 
other non-working areas in case of industrial buildings and water tanks, and 
architectural features in respect of other buildings may be permitted as a non-
High Rise building. Buildings less than 18 m including stilt floor/parking floor 
stand excluded from the definition of high-rise buildings. 

…2. 
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::2:: 
(vii) Height of building means height measured from the abutting road and in 

case of undulated terrain height can be considered as average of the 
corresponding ground level or formation level of proposed site. 

(viii) ‘Sanctioning Authority’ means: the Vice Chairman of the Hyderabad Urban 
Development Authority / Hyderabad Airport Development Authority 
/Cyberabad Development Authority or the Commissioner of Greater 
Hyderabad Municipal Corporation (GHMC) 

Terms and expressions which are not defined in these Regulations shall have the same 
meaning as in the respective Regulations / regulations / by-laws of the respective local 
authorities and as defined in the National Building Code as the case may be, unless the 
context otherwise requires. 

3. Special Development Zone (SDZ) 
(i) The Land Use of this entire zone is classified as Multipurpose Use Zone 

excluding the areas specifically earmarked for Roads, Open Space and 
Recreational, Transportation and Public Utilities and Amenities Zone. The uses 
permissible shall be given in Table 1. 

No expansion of existing industries and no new industries shall be permitted. 
Warehousing, loading unloading, steelyards, whole sale open stocking, market 
yards, construction material stocking shall be permitted only in specified 
transportation zone. Existing industrial estates may remain part of the ORR GC 
as long as the industries are non-polluting and as certified by the State Pollution 
Control Board. No new polluting activity (industrial or otherwise) shall be 
permitted in the SDZ of the ORRGC. 
For areas covered under G.O.Ms.No.111 MA dated 08.03.1996 (protection of 
Catchment area of Osmansagar and Himayatsagar lakes), the restrictions on 
building and development  activity imposed in the said Government order would 
be applicable. 

Table 1 The categories of zoning shall be as follows: 

Sr. No Name Constituent Uses permissible 
1. Special Development 

Zone 
• Residential (new growth as well as 

existing settlements) 
Commercial (Commercial activity shall 
be allowed at all locations only on 
roads 18 mtrs wide and above). 

• Social Infrastructure 
• Institutional 
• Work Centres excepting industries 
• Any other non polluting non 

hazardous use not specified. 
2 Open Space , 

Recreational, Water 
Body 

Regional Parks, green buffers, lakes, 
nallahs, reserve forests, plantation zones. 

3 Transportation & 
Circulation 

Roads, Parking areas, truck terminals, 
warehousing, whole sale market yards, 
stockyards of various materials including 
constructions material, loading unloading 
areas, any other specific non conforming 
uses. 

4 Public Utilities and 
Amenities Zone 

ities and amenities like police station, fire 
ectric sub stations and other public utilities. 

…3. 
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::3:: 

(ii) The ORRGC is characterised by two SDZs. SDZ 1 means the area within or inside 
the ORR (towards the City side) and within the ORRGC. SDZ 2 means the area 
outside the ORR (away from the City side)and within the ORRGC 

(iii) The same regulations shall apply to all areas abutting the radial roads connecting 
the ORR but falling within the ORR GC area only. 

(iv) No change of land use shall be allowed within the ORRGC. 

4. Development on Independent plots 
Minimum developable independent plot size for Apartment Complexes and all other 
non-residential uses shall be 1000 sq mtrs with a minimum abutting road width of 
12.2 Meters. 

5. Layout Development 

i) The minimum layout size for residential plotted development shall be 4 hectares. 
The lands covered by such a scheme shall be contiguous and approachable by 
an existing black topped road 12.2 mtrs wide  and where such a  road does not 
exist the developer shall first provide the same at own cost. 

(ii) Owners of sites less than 4 hectares have to come together and jointly apply as 
one contiguous parcel of land so as to conform to the minimum land area or 
allowed to undertake development as given in (ii) below. 

The layout proposals shall provide for the following: 
(a) Comply with the hierarchy of road network requirements subject to a 

minimum internal road width of 9 mtrs; 
(b) Earmark minimum of 10 % of total area for parks, playgrounds, open 

spaces, out of which minimum 5 % shall be local level open spaces 
and remaining minimum 5 % shall be area-level open spaces. The 
Competent Authority has the discretion to combine two or more area-
level open spaces to form one large contiguous area-level open 
space and to this effect exchange of the areas earmarked for plots 
with the above. 

(c) Reservation of 5% of total area for EWS Housing. 
(d) Reservation of  5% of total area to be given free of cost to 

HUDA/HADA  for disposal for residential/commercial use 
(e) Earmark 2.5% for social infrastructure such as schools, 

dispensary/hospital, public utilities spaces, shopping centres and 
other community spaces which is part of the saleable area; 

(f) Earmark specific sites for bus stands, auto stands, garbage collection 
points, etc. 

(g) 5 % of the total land is earmarked for Lower Income Group (LIG) 
Housing with maximum plot size upto 100 sqm 

(h) 5 % of the total land is earmarked for Middle Income Group (MIG) 
Housing with maximum plot size upto 200 sqm 

(i) The owner shall develop and dispose of the areas earmarked for LIG 
and MIG given in (f) and (g) above. No amalgamation of plots in such 
blocks shall be allowed. 

(j) The owner shall be entitled to dispose off the non-reserved sites and 
non-mortgaged sites either as plots or as developed 
houses/buildings. The owner shall hand over all the above reserved 
sites at (b) to (d) to HUDA/HADA free of cost through a gift deed. 

(k)  HUDA/HADA shall have the discretion of grouping the areas 
surrendered for LIG/EWS Housing at one place or elsewhere and 
disposing the area earmarked for EWS in the layout as normal 
building plots. 

…4. 
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(l) Residential enclaves may be permitted only if a through public road 
of width is developed at any one side of the periphery (if there is no 
such existing road) for the convenience of accessibility of other sites 
and lands located in the interior. 

ii) For lands less than 4 hectares in size, apartments, cluster housing, residential 
enclaves, row housing, high-rise residential buildings will be permitted. In such 
type of developments in sites 4000 sq m and above: 

(a)  At least 5 % of the total dwelling units shall be developed for EWS 
dwelling units with a minimum plinth area of 20 sq m for each unit 

(b) At least 5% of the total dwelling units shall be developed for LIG 
dwelling units with a maximum plinth area of   40 sq m for each 
unit; 

(c) At least 5% of the total dwelling units shall be developed for MIG 
dwelling units with a maximum plinth area of 60 sq m for each unit. 

(d) The areas mentioned in (a) to (c) above, shall be allotted/disposed 
off only for these categories. No amalgamation of units shall be 
allowed. 

The remaining provisions of G.O.Ms.No. 86 MA dt. 3.32006 shall be applicable in 
such cases. 

6. ORR Buffer Zone 
All properties abutting the ORR will mandatorily have an open buffer (minimum 
building setback) of 15 mtrs from the ROW outer edge. Access will not be allowed 
onto the service roads of the ORR directly. No projections, permanent, semi 
permanent structures will be allowed within this setback. No hoardings, billboards, 
Uni-poles and related advertising structures, telecom towers, transformers, 
machinery, dish antennae or related structures shall be allowed within this setback. 
No stairs (temporary or permanent), ramps for parking or other purposes shall be 
permitted within the common building line. The area within this common building 
shall be considered part of the mandatory open space. The area within the Common 
Building line shall be planted and maintained with at-least two rows of thick foliage 
trees. 

7. Common Building line 

i) All sites abutting the ORR and Radial roads within the ORRGC shall have a 
common building line (minimum setback) of 10 mtrs. Parking shall be allowed 
within this minimum front setback and this area shall be considered as part of the 
mandatory open space. Direct access to the radial roads shall be allowed only 
through service roads through designated points only and not directly on to the 
ORR or Radial Road. No property shall open directly onto the ORR or  radial 
road. 

ii) All sites abutting 36 mtrs wide roads shall have a common building line of 7 mtrs 
(minimum setback). 

iii) All sites abutting 30 mtrs wide roads shall have a common building line (minimum 
setback) of 9 mtrs. 

8. Restrictions of building activity in certain areas: 
(i) No building/ development activity shall be allowed in the bed of water bodies like 

rivers, streams, or nallahs, and in the Full Tank Level (FTL) of any lake, pond, 
cheruvu or kunta / shikham lands. 

…5. 
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(ii) The above water bodies and courses shall be maintained as recreational/Green 
buffer zone, and no building activity other than recreational use shall be carried 
out within: 

(a) 30 meters  from the boundary of Lakes of area  10 Ha and above; 
(b) 9 meters from the boundary of lakes of area less than 10 Ha / kuntas / 

shikham lands; 
(c) 9 meters from the boundaries of Canal, Vaagu, etc. 
(d) 2 meters from the defined boundary of Nallah. 
the above shall be in addition to the mandatory setbacks. 
Unless and otherwise stated, the area and the Full Tank Level (FTL) of a lake / 
kunta shall be reckoned as measured or given in the Survey of India 
topographical maps/Irrigation Dept. 

(iii) Unless and otherwise specified in the Master Plan / Zonal Development Plan, 
(a) the space to be left in and around the Canal / Vaagu (including the actual 

Canal / Vaagu bed width and alignment) shall be minimum 15 m. This may be 
developed as Green Buffer/recreational and/or utilised for road of minimum 
9m width, wherever feasible. 

(b) In case of above, in addition to development of recreational/green belt along 
the foreshores, a ring road or promenade of minimum 12.2 m may be 
developed, wherever feasible. 

(c) The above greenery/landscaping and development shall conform to the 
guidelines and provisions of the National Building Code of India, 2005. 

(d) Notified Wetlands shall not be allowed to leveled or built upon. The mixed use 
shall not be applicable in such areas. 

(e) For Building activity within the restricted zone near the airport or  within 500 m 
distance from the boundary of Defence areas / Military establishments, 
necessary clearance from the concerned Airport Authority / Defence Authority 
/ shall be obtained. For sites located within the Air Funnel zone, prior 
clearance from the Airport Authority shall be obtained. 

(f) In case of sites in vicinity of High Tension Electricity transmission lines 
besides taking other safety precautions, a minimum safety distance (both 
vertical and horizontal) of 3 m (10 ft.) shall be maintained between the 
buildings and the High Tension electricity lines, and 1.5 m for Low Tension 
Electricity lines. 

(g) In case of sites in the vicinity of oil/gas pipelines, clearance distance and 
other stipulations of the respective authority shall be complied with. 

9. Other requirements for buildings and compliance of National Building Code 
provisions for amenities and facilities in all high rise buildings,   compliance by 
owner for ensuring construction is undertaken as per sanctioned plan, occupancy 
certificate, enforcement, licensing of real estate companies, developers, builders, 
town planners, engineers & other technical personnel mandatory as given in the 
GO Ms no 86 MA dtd 3.3.2006 and its subsequent amendments shall be 
complied with. 

10. The minimum abutting road width and all round open space for all high rise 
buildings (18 mtrs and above in height) shall be as follows: 

…6. 
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Table 2 Height and Setbacks for High-Rise Buildings within ORR-GC 

Height of building Minimum abutting road 
width required ( in 
meters) 

Minimum open space 
on remaining sides (in 
meters) 

18 metres & Up to 21 mtrs 12.2 8 
Above 21 mtrs. & up to 24 mtrs 12.2 9 
Above 24 mtrs & up to 27 mtrs 18 10 
Above 27 mtrs & up to 30 mtrs 18 11 
Above 30 mtrs & up to 35 mtrs 24 12 
Above 35 mtrs & up to 40 mtrs 24 13 
Above 40 mtrs & up to 45 mtrs 24 14 
Above 45 mtrs & up to 50 mtrs  30 15 
Above 50 mtrs  30 17 

 For all buildings more than 50 mtrs height for every 3 mtrs height or part thereof, 
there shall be an additional setback of 0.5 mtrs on each of the remaining sides. 

 For all buildings less than 18 mtrs height the minimum setbacks given in GO Ms 
No.  86 MA dt. 3.3.2006 and its subsequent amendments shall be applicable. 

 Subject to maintaining the Common Building line, Tower and Podium type 
building, U-Shaped building and Stepped type high-rise buildings may be 
allowed. These shall comply with the remaining  provisions of G.O.Ms. No. 86 
MA dated 03.03.2006. 

 In case of two or more high rise building blocks in a site, the space between two 
blocks shall be half the height of the taller building subject to 12.2 metres 
whichever is less. The space between two high rise blocks, or space between a 
block and the boundary of the site, can be used as driveway/access for fire 
fighting vehicles. Such driveway shall be minimum 6 m wide and suitably paved. 
Rest of the area shall be developed with greenery/landscaping. 

11. These regulations impose no specific restrictions on Gramakantam Areas. All 
Gramakantams / Abaadi areas will follow the provisions of GO Ms no 86 MA dt. 
03.03.2006. 

12.  Recreation Zone 
Recreational zone is earmarked as regional parks, green buffer zones along nallahs 
and abutting water bodies, bio conservation zone, afforestation zone wherein no 
construction shall be allowed except such of which are incidental to the main use. 

13. Public Utilities and Amenities Zone 
This zone shall be used as multipurpose spaces especially reserved for city level 
infrastructure & public utilities and amenities like police station, fire station, electric 
sub stations and other public utilities. 

14. Transportation Zone 
This zone shall be used as truck parking lots, bus terminus, warehousing, loading 
unloading, steelyards, whole sale open stocking, market yards/whole sale market 
yards, parking areas, stockyards of various materials including constructions 
material, loading unloading areas, and accessory uses/facilities for the main use. 

In respect of zones mentioned in regulations 12 to 14 above, development may be 
allowed as a joint–development project/ Public–Private Partnership project and on 
terms and conditions approved by the Competent authority.. 

15. Grant of Transferable Development Rights 
Grant of Transferable Development Right (TDRs) and other concessions in the form 

…7. 
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of certificates will be considered by the Competent Authority as given in the 
provisions of G.O.Ms. 86 MA&UD Deptt. Dt. 03.03.2006 and amendments issued 
from time to time. 

16. Special Impact Fees Applicable in the ORR GC 
With a view to ensuring development of ORR and related  facilities Special  Impact 
Fees is levied in the ORRGC on buildings. For this purpose, buildings are 
categorized as follows: 

(A)   FOR BUILDING HEIGHTS UPTO 15 Meters 
(Rate in Rupees per sq m of built up area) 

(B)  FOR BUILDING HEIGHTS  ABOVE 15 METRES 

…8. 

Use  Building Height Zone A Zone B Zone C 

SDZ 1 SDZ 2 SDZ 1 SDZ 2 SDZ 1  SDZ 
2 

Residential and 
all other non-
commercial 
uses 

Upto 10 metres 150 100 100 80 80 60 

Above 10 meters 
and upto 15 metres 

200 150 150 100 100 80 

Commercial, 
ITES 

Upto 10 metres 300 200 200 150 150 100 

Above 10 meters 
and upto 15 metres 

400 300 300 200 200 150 

Stretch of ORRGC  Rate of Special Impact Fee leviable 
Zone A 
(From Muttangi 
Junction on NH9 to 
Bongulur Junction,on 
Nagarjuna Sagar 
Highway) 

SDZ 1 1.50 times the rate given in  Table in Rule 17 
of GOMs No. 86 MA dt 3.3.06 

SDZ 2 1.40 times the rate given in  Table in Rule 17 
of GOMs No. 86 MA dt 3.3.06 

Zone B 
(From Bongulur 
Junction, on 
Nagarjuna Sagar 
Highway to Shamirpet 
– Upparpalli 
Junction,on 
Karimnagar Highway) 

SDZ 1 1.30 times the rate given in  Table in Rule 17 
of GOMs No. 86 MA dt 3.3.06 

SDZ 2 1.20  times the rate given in  Table in Rule 17 
of GOMs No. 86 MA dt 3.3.06 

Zone C 
(From Shamirpet – 
Upparpalli Junction, on 
Karimnagar Highway 
to Muttangi Junction 
on NH9) 

SDZ 1 1.10 times the rate given in  Table in Rule 17 
of GOMs No. 86 MA dt 3.3.06 

SDZ 2 Same as rates  Table in Rule 17 of GOMs No. 
86 MA dt 3.3.06 

11
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Note: 

(a) No other Impact fees shall be levied. 
(b) The above charges are applicable to the total built up area (in sq metres) 
(c) The above charges are not leviable to parking areas in stilt, cellar and upper 

floors of building. 
(d) The above rates are telescopic. 
(e) SDZ 1 means the area within or inside the ORR (towards the City side) and 

within the ORRGC. SDZ 2 means the area outside the ORR (away from the 
City side)and within the ORRGC 

(f) The above rates in Category (A) of the Table  shall not be applicable to 
buildings in Gramakantam/ Aabadi areas 

(g) Alternatively, the owner may be allowed to utilize TDR given in Rule 15 
above, for such built up area to the extent permissible wholly or use the same 
in combination of both TDR and the impact fee for the proposed additional 
built up area that is permissible under these Rules provisions. The 
government may revise the above rates from time to time. 

(h) The above provisions shall not be applicable for Government Departments 
and public agencies like the Urban Development Authority, Andhra Pradesh 
Industrial Infrastructure Corporation, local bodies, Hyderabad Metropolitan 
Water Supply and Sewerage Board, APHB, AP CPDCL, etc. 

(i) The amount levied and collected under above Rule shall be credited and 
maintained in a separate escrow account by the competent authority and 
shall be utilised only towards Outer Ring Road capital infrastructure. An 
Infrastructure Plan and Action Plan for implementation is required to be 
undertaken by the Competent authority and the said Fund is utilised 
accordingly. 

(i)      Development charges & Processing fee shall be as being charged in 
HUDA/HADA area currently. 

17.      Development Deferment Charge: 
With a view to discourage owners of sites for keeping the sites 

vacant/undeveloped, a Charge called Development Deferment Charge shall be 
levied by the local body/gram panchayat at the following rates: 

(a)    1st year grace period from the date of notification of these 
Regulations 

(b) 2nd Year from the date of notification Rs. 2/- per sq mtr of land 
per year. 

(c) 3rd Year from the date of notification Rs. 5/- per sq mtr of land per 
year. 

(d) from the date of operationalisation of traffic on ORR 10/- per sq 
mtr of land per year. 

18. Incentives for large projects 

Incentives for large projects are as follows: 
(a) Large integrated townships 

i. 40-100 acres-   10% discount on rates as given in regulation 16 above 
ii. 100-200 acres- 20% discount on rates as given in regulation 16 above 
iii. Above 200 acres- 25% discount on rates as given in regulation 16 

above 
(b) IT/ITES projects, Education Institutions/Universities, Hospitals 

i. For all projects above 50 acres there shall be a 20% discount on rates 
as given in regulation 16 above 

ii. For all projects above 100 acres- 30 % discount on rates as given in 
regulation 16 above 

…9. 
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19. Reservation of land for special purposes to be handed over to HUDA 

All projects 10 acres and above shall necessarily reserve 5% land and hand it over 
to HUDA for special purposes. In respect of layouts this shall not be applicable and 
the conditions mentioned in Regulation 5 (ii) (c) shall be applicable. 

20. Transportation and Roads 
The road circulation network hierarchy within the ORRGC is proposed to be 9m, 
12.2m, 18m, 24m, 30m, 36m, 45m. The main spinal roads will be the 30m and 36 m 
wide roads. Splay at all road junctions shall be mandatorily provided as prescribed in 
Annexure III. 
(i) Bus bays shall be earmarked on the detailed and micro level circulation plan. 
(ii) Separately parking areas for para-transit vehicles shall be earmarked within the 

road ROW preferably utilising part of the 3m wide footpaths for single row parallel 
parking. 

(iii) One lane may be used as a dedicated bus way for public transport in the six lane 
divided carriageway of the main 30 mtrs wide spinal roads. 

(iv) Storm water drains shall be provided as part of the road ROW while development 
of the site/layout/township. 

(v) All roads shall be developed as per cross section details given in (Horizontal and 
Vertical sections and dimensions). 

(vi) Restriction of development in areas earmarked as major Junctions 
The land within the junction shall be kept as open. Only open recreational uses, 
parks and greenery shall be permissible. No building activity excepting ancillary 
structures to recreational open space shall be allowed within the area earmarked 
as road junctions. 

21. Parking requirements 
Shall comply with the requirements as given in G.O.Ms.No.86 M.A. & U.D. 
Department, dated 03.03.2006 and its subsequent amendments. 

22. Footpaths 
(i) All footpaths have to be provided as given in the road cross sections given in 
Annexure 
(ii) The footpaths shall not be encroached upon by stairs, amenities, and other 
structures at any place and shall be summarily removed by the competent authority 
on notice. 

23. Special features for Physically Challenged/Special persons/senior citizens 
(i) All public buildings to have ramps of appropriate slope as per NBC 
(ii) All footpaths to have ramps of appropriate slope/gradient as per NBC and at a 

distance of every 200 mtrs. 
(iii) The competent authority shall monitor these and enforce implementation and 
also  propose specific guidelines from time to time. 

24. Urban Design and Architectural Control 
For certain areas as well as sites abutting major roads of 30 mt and above, the 
competent authority/Sanctioning Authority may enforce urban design and 
architectural/facade control. These shall be detailed out keeping in view the 
development conditionalities and requirements given in these Regulations and the 
National Building Code norms. For this purpose, urban design and architectural 
control sheets/plans approved by the Competent Authority shall be complied with. 
Signage control and street landscape, street furniture design regulation shall be 
designed and implemented/exercised/managed by the competent authority within 
the ORRGC. The guidelines shall be as given by the competent authority and/or 
based on the National Building Code of India, 2005. 

…10 
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Hoardings, Billboards, Uni-poles and related advertising structures, telecom towers, 
machinery, dish antennae or related structures shall be allowed on the main roads of 
only 30 mtrs and above. For signage regulation the competent authority shall have 
the discretion and may frame guidelines for the same. The same may be the case 
for street/public space landscaping, street furniture design. 
Regulation of all such Hoardings, Billboards, Uni-poles and related advertising 
structures and the revenue accrued from these shall vest with the Competent 
Authority only and kept in the escrow account mentioned in Regulation 16 (i) . The 
sharing of revenue from these between the local body and the competent authority 
shall be as decided by the Government. 

25. Digital Plans 
In an endeavor to make the approval and archiving process digital it is proposed that 
all building, layout, townships drawings be submitted in digital format after 
georeferencing it (preferably in .shp, .tab, .dxf file formats). This shall be undertaken 
by using the accurate GPS/DGPS technology and utilising the services of 
professionally and technically qualified land surveyors. The digital drawings shall 
include all cross sections and engineering details and the whole dataset shall be 
submitted in a CD format to the competent authority. The same shall be overlaid on 
the latest satellite data for instant updation and proper urban management later on. 
This digital set shall be over and above the hard copies as per currently prescribes 
format which are mandatory for plan approval process. 

26. Special Unit for approval of cases in ORRGC: 
A Special Unit shall be constituted for dealing with applications for permission to 
develop/undertake building constructions in the ORRGC and enforcement in the 
ORRGC as per the procedure prescribed by the Competent Authority. 

27. Grounding of the Circulation network: 

The Competent Authority shall undertake the marking of the proposed circulation 
network within the ORRGC area on ground and complete the same within three 
months from the date of issue of these Regulations. 

28. Directions by Government 
(i) Government may issue separate orders constituting a Committee for examining 

development related issues of Growth Corridor. 
(ii) Government may issue guidelines for implementation issues relating to the 

Growth Corridor and these Regulations from time to time. 

S.P.SINGH 
PRINCIPAL SECRETARY TO GOVERNMENT 

SECTION OFFICER 
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To,

IIC/0127/2020PERMIT No.
DATE 16 October, 2020

Sir / Madam,
Sub:

Ref:

Permission is hereby sanctioned conditionally as detailed below:

:
:

IIC/0127/2020FILE No. :Sri/Smt.

PHOENIX SPACES PVTLTD

RD NO 45 JUBILEE HILLS, PLOT NO 1335, HYDERABAD, TELANGANA

Vide reference first cited, M/s. PHOENIX SPACES PVTLTD, has submitted plans of IIC/0127/2020 Building in TSIIC Industrial Development Area Plot No.  , in Sy.
No. 285,NA(V),Gandipet(M), Rangareddy(Cyberabad Zone) District for Approval of 1 Ground + 17 upper floors floor/s of 78.00 Mtrs.
The application has been examined with reference to the rules and regulations in force. Vide reference …Ref-6… cited, Technical approval was accorded based
on the recommendations of High Rise Building Committee for the Building with 1 Ground + 17 upper floors floor/s of 78.00 Mtrs.

Building Plan Approval of TOWER 1, TOWER 2(Building Name) of M/s. PHOENIX SPACES PVTLTD. in TSIIC Industrial Development
Area   , in Survey Number 285, NA(V), Gandipet(M), Rangareddy(Cyberabad Zone) District - Sanctioned - Reg.

1. Your Lr. No IIC/0127/2020, Dt. Date Of Proposal 03 March, 2020
2. G.O.MS.No.168, of MA & UD Dept., dt.07.04.2012.
3. G.O.MS.No.7 of MA & UD Dept., dt.06.-1.2016.
4. Lr. No.TSIIC- IALA/IIC/0127/2020, Dt. 07 October, 2020 Demand Notice raised
5. MSBC Meeting held on 28 September, 2020
6. Technical Approval prods. No. /TSIIC/MSB/Puppalaguda, Dt 16 October, 2020 of Chief engineer, TSIIC Ltd. Hyderabad.

A APPLICANT AND LICENSED PERSONNEL DETAILS:
1 Applicant PHOENIX SPACES PVTLTD

2 Developer / Builder
Licensed Technical Person

4 Structural Engineer

Lic.No.
Lic.No.

Lic.No.

NA
PHOENIX SPACES PVTLTD ()

Ashwitha

NA

1234567

3

Survey Number 285, NA (V), Gandipet (M), Rangareddy(Cyberabad Zone) Dist.

DETAILS OF PERMISSION SANCTIONEDC

B SITE DETAILS
1 Survey Number

2 Locality Puppalaguda

Building Sanction Data1

Building - 1 (TOWER) (Height (m): 78.00)

No. No. No.Area (m2) Area (m2) Level Area (m2)b Use

a Floors Ground Upper floors Parking floors
1.1

c Residential 0 0.00 0 0.00 Cellar 0 0.00
Stilt 0 0.00
U.Floors 1 2,255.38

d Commercial 1 1,888.68 17 85,732.73 Cellar 0 0.00
Stilt 0 0.00
U.Floors 1 2,255.38

e Industrial 0 0.00 0 0.00 Cellar 0 0.00
Stilt 0 0.00
U.Floors 1 2,255.38

c Others 0 0.00 0 0.00 Cellar 0 0.00
Stilt 0 0.00
U.Floors 1 2,255.38

Set backs (m) Front Rear Side I Side II
40.69 61.44 55.72 19.12

Building - 2  (TOWER) (Height (m): 78.00)

No. No. No.Area (m2) Area (m2) Level Area (m2)b Use

a Floors Ground Upper floors Parking floors
1.2

c Residential 0 0.00 0 0.00 Cellar 0 0.00
Stilt 0 0.00
U.Floors 5 138,971.77

d Commercial 1 1,888.68 17 85,732.73 Cellar 0 0.00
Stilt 0 0.00
U.Floors 5 138,971.77

e Industrial 0 0.00 0 0.00 Cellar 0 0.00
Stilt 0 0.00
U.Floors 5 138,971.77

c Others 0 0.00 0 0.00 Cellar 0 0.00
Stilt 0 0.00
U.Floors 5 138,971.77

Set backs (m) Front Rear Side I Side II
53.09 18.62 0 19.08
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d No of floors 4 Cellar + 1 Ground + 17 upper floors

2 Set backs (m)
Front Rear Side I Side II

3 Site Area (m2) 62608.26
4 Road affected area (m2) 1738.7
5 Net Area(m2) 60869.56
6

Tot-lot (m2)

10415.81
7 Coverage (  %) 17.11 NA

9 9782.37

Coverage area

Height (M)10 78.00
11 No. of RWHPs 3
12 No. of Tress NA
13 Others

DETAILS OF FEES PAID (RS.) TOTAL : Payment Mode: Online Receipt No. : FI/0862/2020D

1 1,015,394.00Development Charges(Builtup area) 2 159,233.00Betterment Charges
3 67,694.00Rain Water Harvesting Charges 4 6,337,563.00City Level Infrastructure Fee
5 107,502.00Labour Cess 6 50,771.00External Betterment Charges
7 5,000.00Postage/ Publication/ Advertisement Charges 8 (540,006.00)5% Discount
9 211,540.00Processing Fee 10 1,319,938.00Fire services infrastructure development charges
11 1,525,475.00Revision charges on processing fee

TOTAL: 10,260,104.00
E OTHER DETAILS :

1 Contractor’s all Risk Policy
No. E0070640 Date Valid Upto08 October, 2020 07 October, 2026

146/2019
BK- IV Area (m2)0 17,569.942 09 August, 2019Date

GANDIPET3 09 August, 2019Date

Notarized Affidavit/Mortgage

Enter Sr. No. in prohibitory
Property Watch Register

F Construction to be Commenced Before
G Construction to be Completed Before

16 April, 2022
16 October, 2026 / The Project Implementation time as stipulated by TSIIC
holds good which ever is earlier.

Floor handed
Over
Sub
Registrar-I NA

The Building permission is sanctioned subject to following conditions:

1.  The permission accorded does not confer any ownership rights.  At a later stage if it is found that the documents are false and fabricated the
permission will be revoked.

2.  The building plans technically approved are valid for a period of Six (6) years i.e. 16 October, 2026 from the date of issue of the building permit
order/ The Project Implementation time as stipulated by TSIIC which ever is earlier.  If the work is not completed within the stipulated period or
construction is not commenced within eighteen (18) months i.e. 16 April, 2022., the building permission accorded stands canceled and fresh
application shall be submitted duly paying requisite fee.

3.  Sanctioned Plan shall be followed strictly while making the construction.  Prior Approval should be obtained separately for any modification in
the construction.  No deviation, misuse (or) violations of minimum set back and other balcony projections shall be allowed and set backs are
open to sky.

4.  Sanctioned Plan copy as attested by the TSIIC/ IALA shall be displayed at the construction site for public view.
5.  Commencement notice shall be submitted by the applicant before commencement of the building.
6.  Completion Notice shall be submitted after completion of the building & obtain Occupancy Certificate.
7.  Occupancy Certificate is compulsory before occupying any building.
8.  Public Amenities such as Water Supply, Electricity Connections will be provided only on production of occupancy certificate.
9.  Tree Plantation shall be done along the periphery and also in front of the premises at a distance of not less than 4.00 mts between each tree.
10.The totlot shall be maintained at not less than 5 % of the plot area as approved in the plan. Totlot shall be fenced and shall be maintained

as greenery at owners cost before issue of occupancy certificate.
11. Rain Water Harvesting Structure (percolation pit) shall be constructed.
12. Space for Transformer shall be provided in the site keeping the safety of the occupants in view.
13. Garbage House shall be made within the premises.
14. Cellar and stilt floors approved for parking in the plan should be used exclusively for parking of vehicles without partition walls & rolling shutters

to ensure free vehicular movement.  The parking area should not be converted or misused for any other purpose at any time in future as per
undertakings submitted.  No vehicle shall be parked on road side.

15. No. of units as sanctioned shall not be increased without prior approval of TSIIC / TSIIC IALA at any time in future.
16. This sanction is accorded on surrendering of Road affected portion of the site to the TSIIC - IALA Puppalaguda at free of cost without claiming any

compensation at any time as per undertaking submitted.
17. Stocking of Building Materials on footpath and road margin causing obstruction to free movement of public & vehicles shall not be done, failing

which permission is liable to be suspended.
18. The permission accorded does not bar the application or provisions of Urban Land Ceiling & Regulations Act 1976.
19. The Developer / Builder / Owner to provide service road wherever required with specified standards at their own cost.
20. A safe distance of minimum 3.0 mts Vertical and Horizontal Distance between the Building & High Tension Electrical Lines and 1.5 mts. for Low

Tension Electrical Line shall be maintained.
21. No front compound wall for the site abutting road shall be allowed and only Iron grill or low height greenery hedge shall be allowed.
22. If greenery is not maintained, 10% additional property tax shall be imposed as penalty every year till the condition is fulfilled
23. All Public and Semi Public buildings above 300Sq.mts shall be constructed to provide facilities to physically handicapped persons as per

provisions of NBC of 2005.
24. The mortgaged built up area i.e 17569.94 Sqm in Ground floor, 1st floor & 2nd Floor shall be allowed for registration only after an

Occupancy Certificate is produced for the plots above 200 Sqmt with a height up to 7.00Mt in respect of Municipal Corporation including
G.H.M.C and 300 Sqmt with a height up to 7.00 Mt in respect of Municipalities / Nagar Panchayats.

25. The Registration authority shall register only the permitted built up area as per sanctioned plan.
26. The Financial Agencies and institutions shall extend loans facilities only to the permitted built up area as per sanctioned plan.
27. The Services like Sanitation, Plumbing, Fire Safety requirements, lifts, electrical installations etc., shall be executed under the supervision of

Qualified Technical Personnel.
28. Architect / Structural Engineer if changed, the consent of the previous Architect / Structural Engineer is required and to be intimated to the

TSIIC IALA.
29. Construction shall be covered under the Contractors All Risk (CAR) Insurance policy till the issue of occupancy certificate.
30. The Owner/builder shall strictly comply with the directions contained in the order of NATIONAL GREEN TRIBUNAL as well as the Ministry of

Environment and Forests (MOEF) Guidelines, 2010 while raising construction.
31. The Owner/builder shall cover the building material, stock at site.  Every builder or owner shall put Tarpaulin on scaffolding around the area of

construction and the building.
32. All the construction material and debris shall be carried in the trucks or other vehicles which are fully covered and protected, so as to ensure

that the construction debris or the construction material does not get dispersed into the air or atmosphere in any form whatsoever.
33. The dust emissions from the construction site should be completely controlled and all precautions shall be taken in that behalf.
34. The vehicles carrying construction material and debris of any kind shall be cleaned before it is permitted to ply on the road after unloading such
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34. The vehicles carrying construction material and debris of any kind shall be cleaned before it is permitted to ply on the road after unloading such
material.

35. Every worker on the construction site and involved in loading, unloading and carriage of construction material and construction debris should be
provided with mask helmets, shoes to prevent inhalation of dust particles and safety.

36. Owner and builder shall be under obligation to provide all medical help, investigation and treatment to the workers involved in the construction
and transport of construction material and debris related to dust emission.

37. Owner/builder shall maintain Muster Role of all employees/workers and make necessary insurance till the work is completed failing which the
sanction accorded will be canceled.

38. Owner/builder shall mandatorily use welt jet in grinding and stone cutting, wind breaking walls around construction site.
39. Pollution Control Board clearance if any required shall be obtained by the applicant.
40. Necessary approval shall be taken from the competent authority for controlled blasting if required.
41. The Building permission is accorded subject to the conditions that any other charges under Hyderabad Metropolitan Development

Authority/GHMC regulations or under any other provisions are payable as and when demanded by the TSIIC Ltd. Commissioner / Executive
Officer, TSIIC-IALA, Puppalaguda, Hyderabad - within 15 days from the date of issue of notice to the applicant and an undertaking has to be
submitted by the applicant accordingly.

42. The applicant shall ensure the following with regard to water supply, drainage & sewerage disposal systems for the proposed building:
a. The locations of water supply source and sewerage disposal point are to be located at appropriate distance within the site preferably at

100ft. distance apart so as to avoid contamination.
b. Water shall be disinfected by adding hypo solution to maintain 0.3 to 0.4 ppm of residual chlorine in the sump/over head tanks.
c. Where main Municipal/Panchayat drain does not exist in the vicinity of site, the applicant has to connect to the main existing drain by

laying required sewer pipe line of.
d. In case where such Municipal/ Panchayat drain does not exist, the applicant has to connect the treated sewerage over flow to a natural

drain or nala with a required sewer pipe line.
e. The applicant has to ensure the sewerage of the building is invariably treated in a common septic tank constructed as per the standards &

specification (ISI Code No.2470 of 1985 (Annexure-I) with a fixed contact bed, duly covered & ventilated for primary treatment. The
applicant shall ensure that no effluent/drainage over flows on the road or public place or vacant lands. To prevent chokage of
sewers/drains, the last inspection chamber within the site/ premises shall be provided with safety pads/gates.

f.  The applicant should clean the septic tank periodically by themselves and clear away the sludge etc. to designated sludge disposal point.
g. Since eventually the public sewerage and water supply systems are expected to be systematically added/extended by the Hyderabad

metropolitan Water Supply and Sewerage Board or by IALA to the outlying areas of Hyderabad, the proposed building owners shall pay
proportionate pro-rata charges to HMWS&SB/ TSIIC IALA for the above facilities as and when demanded by the HMWS&SB / TSIIC IALA.

43. As per the undertaking executed in terms of AP Building Rules - 2012.
.a The construction shall be done by the owner only in accordance with sanctioned plan under the strict supervision of the Architect,

Structural Engineer and site engineer failing which the violations are liable for demolition besides legal action.
ba The owner, builder, Architect, Structural Engineer and site engineer are jointly & severely responsible to carry out and complete the

construction strictly in accordance with sanctioned plan.
ca The Owner, Builder, Architect, Structural Engineer and Site Engineer are jointly and severely are held responsible for the structural stability

during the building construction and should strictly adhere to the conditions in the GO.
da The Owner / Builder should not deliver the possession of any part of built up area of the building, by way of Sale / Lease unless and until

Occupancy Certificate is obtained from TSIIC IALA.  After providing all the regular service connections to each portion of the building and
duly submitting the following.

ga Building Completion Certificate issued by the Architect duly certifying that the building is completed as per the sanctioned plan.
gga The applicant is wholly responsible for the truness and correctness of the Structural designs and Structural drawings submitted by

them and for the safety of the structures.  A Structural Stability Certificate issued by the Licenced Structural Engineer duly
certifying that the building is structurally safe and the construction is in accordance with the specified designs.

ggga An extract of the site registers containing inspection reports of Site Engineer, Structural Engineer and Architect.
gma Insurance Policy for the completed building for a minimum period of three years.

44. Structural Safety and Fire Safety Requirements shall be the responsibility of the Owner, Builder / Developer, Architect and St. Engineer to provide all necessary
Fire Fighting installations & Fire safety measures as stipulated in National Building Code of India, 2005 like.

.a To provide one entry and one exit to the premises with minimum width of 4.5m and height clearance of 5 mts.
ba Provide Fire resistant swing door for the collapsible lifts in all floors.
ca Provide generator, as alternate source of electric supply.
da Emergency lighting in the corridor/common passage and stair case.
ia Two numbers water type fire extinguishers for every 600 Sqm. of floor area with minimum of 4 Nos fire extinguishers per floor and 5k DCP

extinguishers minimum 2 Nos each at Generator and Transformer area shall be provided as per ISI specification No.2190-1992.
vaManually operated and alarm system in the entire building.
ea Separate underground static water storage tank of 25000 liters capacity.
fa Separate Terrace tank of 25000 liters capacity for Residential building.
ga Hose reel, Down corner.
ha Automatic sprinkler system is to be provided if the basement area exceeds 200 mts.
ja Electrical Wiring and installation shall be certified by the electrical engineers to ensure electrical fire safety.  Transformers shall be

protected with 4 hours rating, fire resist construction.
ka To create a joint open spaces with the neighbors building/premises for maneuverability of fire vehicles. No parking or any construction shall

be made in set back area.
la There should not be any deviation from the approved plans and the safety measures as received from Fire Services Department & Airport

Authority of India (if applicable) vide RC.No. NA , Dt:NA & NA
Dt:NA  respectively.

45. The permission is liable to be suspended if any of the above conditions or any building laws are contravened.

dlBLPthP
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This is system generated report and does not require any signature. This is authorized document under rule 23 of AP building rules. For further confirmation
anyone can access the department website www.apdpms.ap.gov.in with file number.
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To,

IIC/0152/2020PERMIT No.
DATE 29 July, 2021

Sir / Madam,
Sub:

Ref:

Permission is hereby sanctioned conditionally as detailed below:

:
:

IIC/0152/2020FILE No. :Sri/Smt.

M/s PHOENIX SPACES PVT. LTD.

PHOENIX HOUSE, PLOT NO. 1335,

, ROAD NO. 45, JUBILEE HILLS,, HYDERABAD, TELANGANA

Vide reference first cited, M/s. Mahita  Ravi Sai, has submitted plans of IIC/0152/2020 Building in TSIIC Industrial Development Area Plot No. 0, in Sy. No.
286,Puppalguda(V),Rajendranagar(M), Rangareddy(Cyberabad Zone) District for Approval of   floor/s of 63.85 Mtrs.
The application has been examined with reference to the rules and regulations in force. Vide reference …Ref-6… cited, Technical approval was accorded based
on the recommendations of High Rise Building Committee for the Building with   floor/s of 63.85 Mtrs.

Building Plan Approval of TOWER 6(Building Name) of M/s. M/s PHOENIX SPACES PVT. LTD.. in TSIIC Industrial Development Area  0, in
Survey Number 286, Puppalguda(V), Rajendranagar(M), Rangareddy(Cyberabad Zone) District - Sanctioned - Reg.

1. Your Lr. No IIC/0152/2020, Dt. Date Of Proposal 11 March, 2020
2. G.O.MS.No.168, of MA & UD Dept., dt.07.04.2012.
3. G.O.MS.No.7 of MA & UD Dept., dt.06.-1.2016.
4. Lr. No.TSIIC- IALA/IIC/0152/2020, Dt. 03 November, 2020 Demand Notice raised
5. MSBC Meeting held on 10 June, 2020
6. Technical Approval prods. No. /TSIIC/MSB/Puppalaguda, Dt 29 July, 2021 of Chief engineer, TSIIC Ltd. Hyderabad.

A APPLICANT AND LICENSED PERSONNEL DETAILS:
1 Applicant M/s PHOENIX SPACES PVT. LTD.

2 Developer / Builder
Licensed Technical Person

4 Structural Engineer

Lic.No.
Lic.No.

Lic.No.

NA
Mahita  Ravi Sai (Architect)

Ashwitha

NA
CA/2019/112239

1234567

3

Survey Number 286, Puppalguda (V), Rajendranagar (M), Rangareddy(Cyberabad Zone) Dist.

DETAILS OF PERMISSION SANCTIONEDC

B SITE DETAILS
1 Survey Number

2 Locality Puppalaguda

Building Sanction Data1

Building - 6 (TOWER) (Height (m): 63.85)

No. No. No.Area (m2) Area (m2) Level Area (m2)b Use

a Floors Ground Upper floors Parking floors
1.1

c Residential 0 0.00 0 0.00 Cellar 0 0.00
Stilt 0 0.00
U.Floors 0 0.00

d Commercial 0 0.00 10 32,112.77 Cellar 0 0.00
Stilt 7 18,833.13
U.Floors 0 0.00

e Industrial 0 0.00 0 0.00 Cellar 0 0.00
Stilt 0 0.00
U.Floors 0 0.00

c Others 0 0.00 0 0.00 Cellar 0 0.00
Stilt 0 0.00
U.Floors 0 0.00

Set backs (m) Front Rear Side I Side II
10 10 10 10

d No of floors

2 Set backs (m)
Front
10.00

Rear Side I Side II
10.00 10.00 10.00

3 Site Area (m2) 6070.02
4 Road affected area (m2) 0
5 Net Area(m2) 6070.02
6

Tot-lot (m2)

3177.67
7 Coverage (  %) 52.35 NA

9 611.49

Coverage area

Height (M)10 63.85
11 No. of RWHPs NA
12 No. of Tress NA
13 Others

DETAILS OF FEES PAID (RS.) TOTAL : Payment Mode: Online Receipt No. : FI/0985/2020D

1 3,853,532.00Development Charges(Builtup area) 2 642,255.00Betterment Charges
3 256,902.00Rain Water Harvesting Charges 4 11,771,631.00City Level Infrastructure Fee
5 3,355,553.00Labour Cess 6 1,501,600.00Environment Impact Fee
7 192,677.00External Betterment Charges 8 5,000.00Postage/ Publication/ Advertisement Charges
9 135,806.00Value Additional Charges 10 802,819.00Processing charges
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11 129,528.00Revision charges 12 224,601.00Develpment deferment charges
TOTAL: 22,871,904.00

E OTHER DETAILS :

1 Contractor’s all Risk Policy
No. OG-22-1801-0402-00000019 Date Valid Upto23 July, 2021 21 July, 2027

2781/2021 Area (m2)0 3,261.702 11 February,
2021Date

GANDIPET3 11 February,
2021Date

Notarized Affidavit/Mortgage

Enter Sr. No. in prohibitory
Property Watch Register

F Construction to be Commenced Before
G Construction to be Completed Before

29 January, 2023
29 July, 2027 / The Project Implementation time as stipulated by TSIIC holds
good which ever is earlier.

Floor handed
Over
Sub
Registrar-I NA

The Building permission is sanctioned subject to following conditions:

1.  The permission accorded does not confer any ownership rights.  At a later stage if it is found that the documents are false and fabricated the
permission will be revoked.

2.  The building plans technically approved are valid for a period of Six (6) years i.e. 29 July, 2027 from the date of issue of the building permit
order/ The Project Implementation time as stipulated by TSIIC which ever is earlier.  If the work is not completed within the stipulated period or
construction is not commenced within eighteen (18) months i.e. 29 January, 2023., the building permission accorded stands canceled and fresh
application shall be submitted duly paying requisite fee.

3.  Sanctioned Plan shall be followed strictly while making the construction.  Prior Approval should be obtained separately for any modification in
the construction.  No deviation, misuse (or) violations of minimum set back and other balcony projections shall be allowed and set backs are
open to sky.

4.  Sanctioned Plan copy as attested by the TSIIC/ IALA shall be displayed at the construction site for public view.
5.  Commencement notice shall be submitted by the applicant before commencement of the building.
6.  Completion Notice shall be submitted after completion of the building & obtain Occupancy Certificate.
7.  Occupancy Certificate is compulsory before occupying any building.
8.  Public Amenities such as Water Supply, Electricity Connections will be provided only on production of occupancy certificate.
9.  Tree Plantation shall be done along the periphery and also in front of the premises at a distance of not less than 4.00 mts between each tree.
10.The totlot shall be maintained at not less than 5 % of the plot area as approved in the plan. Totlot shall be fenced and shall be maintained

as greenery at owners cost before issue of occupancy certificate.
11. Rain Water Harvesting Structure (percolation pit) shall be constructed.
12. Space for Transformer shall be provided in the site keeping the safety of the occupants in view.
13. Garbage House shall be made within the premises.
14. Cellar and stilt floors approved for parking in the plan should be used exclusively for parking of vehicles without partition walls & rolling shutters

to ensure free vehicular movement.  The parking area should not be converted or misused for any other purpose at any time in future as per
undertakings submitted.  No vehicle shall be parked on road side.

15. No. of units as sanctioned shall not be increased without prior approval of TSIIC / TSIIC IALA at any time in future.
16. This sanction is accorded on surrendering of Road affected portion of the site to the TSIIC - IALA Puppalaguda at free of cost without claiming any

compensation at any time as per undertaking submitted.
17. Stocking of Building Materials on footpath and road margin causing obstruction to free movement of public & vehicles shall not be done, failing

which permission is liable to be suspended.
18. The permission accorded does not bar the application or provisions of Urban Land Ceiling & Regulations Act 1976.
19. The Developer / Builder / Owner to provide service road wherever required with specified standards at their own cost.
20. A safe distance of minimum 3.0 mts Vertical and Horizontal Distance between the Building & High Tension Electrical Lines and 1.5 mts. for Low

Tension Electrical Line shall be maintained.
21. No front compound wall for the site abutting road shall be allowed and only Iron grill or low height greenery hedge shall be allowed.
22. If greenery is not maintained, 10% additional property tax shall be imposed as penalty every year till the condition is fulfilled
23. All Public and Semi Public buildings above 300Sq.mts shall be constructed to provide facilities to physically handicapped persons as per

provisions of NBC of 2005.
24. The mortgaged built up area i.e 3261.7 Sqm in Ground floor, 1st floor & 2nd Floor shall be allowed for registration only after an

Occupancy Certificate is produced for the plots above 200 Sqmt with a height up to 7.00Mt in respect of Municipal Corporation including
G.H.M.C and 300 Sqmt with a height up to 7.00 Mt in respect of Municipalities / Nagar Panchayats.

25. The Registration authority shall register only the permitted built up area as per sanctioned plan.
26. The Financial Agencies and institutions shall extend loans facilities only to the permitted built up area as per sanctioned plan.
27. The Services like Sanitation, Plumbing, Fire Safety requirements, lifts, electrical installations etc., shall be executed under the supervision of

Qualified Technical Personnel.
28. Architect / Structural Engineer if changed, the consent of the previous Architect / Structural Engineer is required and to be intimated to the

TSIIC IALA.
29. Construction shall be covered under the Contractors All Risk (CAR) Insurance policy till the issue of occupancy certificate.
30. The Owner/builder shall strictly comply with the directions contained in the order of NATIONAL GREEN TRIBUNAL as well as the Ministry of

Environment and Forests (MOEF) Guidelines, 2010 while raising construction.
31. The Owner/builder shall cover the building material, stock at site.  Every builder or owner shall put Tarpaulin on scaffolding around the area of

construction and the building.
32. All the construction material and debris shall be carried in the trucks or other vehicles which are fully covered and protected, so as to ensure

that the construction debris or the construction material does not get dispersed into the air or atmosphere in any form whatsoever.
33. The dust emissions from the construction site should be completely controlled and all precautions shall be taken in that behalf.
34. The vehicles carrying construction material and debris of any kind shall be cleaned before it is permitted to ply on the road after unloading such

material.
35. Every worker on the construction site and involved in loading, unloading and carriage of construction material and construction debris should be

provided with mask helmets, shoes to prevent inhalation of dust particles and safety.
36. Owner and builder shall be under obligation to provide all medical help, investigation and treatment to the workers involved in the construction

and transport of construction material and debris related to dust emission.
37. Owner/builder shall maintain Muster Role of all employees/workers and make necessary insurance till the work is completed failing which the

sanction accorded will be canceled.
38. Owner/builder shall mandatorily use welt jet in grinding and stone cutting, wind breaking walls around construction site.
39. Pollution Control Board clearance if any required shall be obtained by the applicant.
40. Necessary approval shall be taken from the competent authority for controlled blasting if required.
41. The Building permission is accorded subject to the conditions that any other charges under Hyderabad Metropolitan Development

Authority/GHMC regulations or under any other provisions are payable as and when demanded by the TSIIC Ltd. Commissioner / Executive
Officer, TSIIC-IALA, Puppalaguda, Hyderabad - within 15 days from the date of issue of notice to the applicant and an undertaking has to be
submitted by the applicant accordingly.

42. The applicant shall ensure the following with regard to water supply, drainage & sewerage disposal systems for the proposed building:
a. The locations of water supply source and sewerage disposal point are to be located at appropriate distance within the site preferably at

100ft. distance apart so as to avoid contamination.
b. Water shall be disinfected by adding hypo solution to maintain 0.3 to 0.4 ppm of residual chlorine in the sump/over head tanks.
c. Where main Municipal/Panchayat drain does not exist in the vicinity of site, the applicant has to connect to the main existing drain by

laying required sewer pipe line of.
d. In case where such Municipal/ Panchayat drain does not exist, the applicant has to connect the treated sewerage over flow to a natural

drain or nala with a required sewer pipe line.
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drain or nala with a required sewer pipe line.
e. The applicant has to ensure the sewerage of the building is invariably treated in a common septic tank constructed as per the standards &

specification (ISI Code No.2470 of 1985 (Annexure-I) with a fixed contact bed, duly covered & ventilated for primary treatment. The
applicant shall ensure that no effluent/drainage over flows on the road or public place or vacant lands. To prevent chokage of
sewers/drains, the last inspection chamber within the site/ premises shall be provided with safety pads/gates.

f.  The applicant should clean the septic tank periodically by themselves and clear away the sludge etc. to designated sludge disposal point.
g. Since eventually the public sewerage and water supply systems are expected to be systematically added/extended by the Hyderabad

metropolitan Water Supply and Sewerage Board or by IALA to the outlying areas of Hyderabad, the proposed building owners shall pay
proportionate pro-rata charges to HMWS&SB/ TSIIC IALA for the above facilities as and when demanded by the HMWS&SB / TSIIC IALA.

43. As per the undertaking executed in terms of AP Building Rules - 2012.
a. The construction shall be done by the owner only in accordance with sanctioned plan under the strict supervision of the Architect,

Structural Engineer and site engineer failing which the violations are liable for demolition besides legal action.
b. The owner, builder, Architect, Structural Engineer and site engineer are jointly & severely responsible to carry out and complete the

construction strictly in accordance with sanctioned plan.
c. The Owner, Builder, Architect, Structural Engineer and Site Engineer are jointly and severely are held responsible for the structural stability

during the building construction and should strictly adhere to the conditions in the GO.
d. The Owner / Builder should not deliver the possession of any part of built up area of the building, by way of Sale / Lease unless and until

Occupancy Certificate is obtained from TSIIC IALA.  After providing all the regular service connections to each portion of the building and
duly submitting the following.

i. Building Completion Certificate issued by the Architect duly certifying that the building is completed as per the sanctioned plan.
ii. The applicant is wholly responsible for the truness and correctness of the Structural designs and Structural drawings submitted by

them and for the safety of the structures.  A Structural Stability Certificate issued by the Licenced Structural Engineer duly
certifying that the building is structurally safe and the construction is in accordance with the specified designs.

iii. An extract of the site registers containing inspection reports of Site Engineer, Structural Engineer and Architect.
iv. Insurance Policy for the completed building for a minimum period of three years.

44. Structural Safety and Fire Safety Requirements shall be the responsibility of the Owner, Builder / Developer, Architect and St. Engineer to provide all necessary
Fire Fighting installations & Fire safety measures as stipulated in National Building Code of India, 2005 like.

a. To provide one entry and one exit to the premises with minimum width of 4.5m and height clearance of 5 mts.
b. Provide Fire resistant swing door for the collapsible lifts in all floors.
c. Provide generator, as alternate source of electric supply.
d. Emergency lighting in the corridor/common passage and stair case.
e. Two numbers water type fire extinguishers for every 600 Sqm. of floor area with minimum of 4 Nos fire extinguishers per floor and 5k DCP

extinguishers minimum 2 Nos each at Generator and Transformer area shall be provided as per ISI specification No.2190-1992.
f.Manually operated and alarm system in the entire building.
g. Separate underground static water storage tank of 25000 liters capacity.
h. Separate Terrace tank of 25000 liters capacity for Residential building.
i. Hose reel, Down corner.
j. Automatic sprinkler system is to be provided if the basement area exceeds 200 mts.
k. Electrical Wiring and installation shall be certified by the electrical engineers to ensure electrical fire safety.  Transformers shall be

protected with 4 hours rating, fire resist construction.
l. To create a joint open spaces with the neighbors building/premises for maneuverability of fire vehicles. No parking or any construction shall

be made in set back area.
m. There should not be any deviation from the approved plans and the safety measures as received from Fire Services Department & Airport

Authority of India (if applicable) vide RC.No. NA , Dt:NA & NA
Dt:NA  respectively.

45. The permission is liable to be suspended if any of the above conditions or any building laws are contravened.

By order

COMMISSIONER / EXECUTIVE OFFICER

TSIIC - IALA, Puppalaguda

Authority_Sign

This is system generated report and does not require any signature. This is authorized document under rule 23 of AP building rules. For further confirmation
anyone can access the department website www.apdpms.ap.gov.in with file number.
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Designation :
COMMISSIONER
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ISO_A0_(841.00_x_1189.00_MM)

REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

1/2027-08-2020
Layout Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

AREA STATEMENT
PROJECT DETAIL :

INWARD_NO : IIC/0127/2020

PROJECT TYPE : Building Permission

NATURE OF DEVELOPMENT : New

SUB LOCATION : New Areas / Approved Layout Areas

VILLAGE NAME : CYBERABAD

STREET NAME:

DISTRICT NAME : Rangareddy(Cyberabad Zone)

STATE NAME : TELANGANA

PINCODE :

MADAL :

PLOT USE : Commercial

PLOT SUB USE : Information-Technology IT/ ITES

PLOT NEAR BY NOTIFIED RELEGIOUS STRUCTURE : NA

LAND USE ZONE : Residential

LAND SUBUSE ZONE : Residential zone-1 (urban areas contiguous to growth corridor)

ABUTTING ROAD WIDTH : 30

PLOT NO :

SURVEY NO :

NORTH SIDE DETAIL : Others - NALA

SOUTH SIDE DETAIL : ROAD WIDTH - 30

EAST SIDE DETAIL : Others - Neighbour land

WEST SIDE DETAIL : Others - Neighbour land

AREA DETAILS : SQ.MT.
AREA OF PLOT (Minimum) 62608.26

DEDUCTION FOR NET PLOT AREA

ROAD AFFECTED AREA /ROAD WIDENING AREA 1738.70

Total 1738.70

NET AREA OF PLOT 60869.56

VACANT PLOT AREA 50453.75

COVERAGE
PROPOSED COVERAGE AREA ( 17.11 % ) 10415.81

NET BUA

COMMERCIAL NET BUA 175242.82

BUILT UP AREA

198725.85

345507.75

MORTGAGE AREA 21600.25

EXTRA INSTALLMENT MORTGAGE AREA 0.00

PROPOSED NUMBER OF PARKINGS 24

EXISTING (To be demolished)
EXISTING (To be retained)

PROPOSED CONSTRUCTION
ABUTTING ROAD
PLOT BOUNDARY

COLOR INDEX

COMMON PLOT
ROAD WIDENING AREA

SCHEDULE OF JOINERY
BUILDING NAME NAME L X H NOS
1 (TOWER) FD7 1.10 X 2.40 45
1 (TOWER) FD6 1.50 X 2.40 34
1 (TOWER) FD1 1.65 X 2.10 09
1 (TOWER) FD2 1.80 X 2.40 45

SCHEDULE OF JOINERY
BUILDING NAME NAME L X H NOS
1 (TOWER) FD8 0.75 X 1.80 26
1 (TOWER) FD3 0.90 X 1.80 09
1 (TOWER) V1 1.20 X 0.90 36
1 (TOWER) SG1 6.00 X 2.40 67

PARKING CHECK

VEHICLE TYPE TOTAL
PARKING

VISITORS
PARKING

REQ. AREA 105145.68 10514.56

REQ. NO - -

PROP. AREA 160.00 10552.57

PROP. NO 16 938.01

TOTAL 146782.00 -

BUILDING USE/SUBUSE DETAILS
BUILDING NAME BUILDING USE BUILDING SUBUSE BUILDING TYPE FLOOR DETAILS
1 (TOWER) Commercial Information-Technology IT/ ITES NA 1 Ground + 17 upper floors

2  (TOWER) Commercial Information-Technology IT/ ITES NA 4 Cellar + 1 Ground + 17 upper floors

Tot lot

1.5m high compund wall

WATER LINE

SEWAGE LINE

N

2.98

ENT.GATE

NALA

PLOT

ROAD WIDENING AREA

Tot lot

ENT.GATE

1-1 (TOWER)

PR
IV

AT
E 

PR
OP

ER
TY

PRIVATE PROPERTY

NALA

190.73

84.00

62.00

62.00

84.00

18.00 Front Margin plot
18.00 Front Margin plot

18.0
0 Sid

e1 M
argin

 Mar
gin p

lot

18.00 Side2 Marg
in Margin plot

18.00 Rear Margin plot

S1

S2 S3

S4 S5
S6 S7

S8 S9
S10 S11

S12S13
S14 S15

S16 S17

S18 S19

S20 S21

S22 S23S24 S25

S26S27

S28S29
S30S31

S32S33
S34S35

S36S37

S38S39

S40S41
S42S43

S44

S1 S2

S3S4

S5S6

S7 S8

S9S10

S11 S12
S13S14

S15 S16

S17S18

S19S20

S21 S22

S23S24

S25S26

S27 S28

S29S30

S31S32

S33S34
S35S36

S37S38

S39 S40

S41S42

S43S44

56.19
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P17

P18

P19
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P33

P34

P35

P36
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P38

P39

P40

P41
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P43
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P45

P46
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P57

P58

P59

P60
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P62
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P65
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P69
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P72 P73 P74

P75
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P78

P79

P80
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P82

P83

P84

P85

P86
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P88
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P92

P93

P94

P95

P96
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P98

P99

P100
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P104

P105

P106

P107

P108

P109

P110

P111

P112

P113

2.00 COP

2.00 COP

2.00 COP

2.00 COP

102.94

22.26

8.07

30.62

32.60

1.637.30

23.64

9.96

7.36
12.41

3.2810.507.076.81
7.02

9.99

3.31
9.18

9.48

6.66
2.828.95

8.85
10.388.89

12.38

3.23
6.18

4.69

3.3910.66
3.17

3.23

2.93

9.82

6.39

6.46

6.31

12.89

6.37

2.48

3.12

2.89
3.2811.57

15.32
1.763.146.089.40

6.37
3.086.21

19.55
6.87

3.68
3.37
6.94

6.20

8.10

9.30

16.43

3.25

22.82

2.16
2.28 21.36

14.80 15.63 10.24 1.709.25 13.74
17.47

15.90 8.44

28.78

10.72

3.99

28.16

7.33

9.46

6.46

6.75

8.66

9.31

18.70

11.45

0.77

37.89

3.13

34.10

16.26

19.63

18.81

20.95

19.78

24.55

19.88

13.69

30.51

27.53

8.67

13.87

23.17

10.91

5.9913.17

17.17

20.40

28.40

32.07

61.44

169.64(RW)

0.89(RW)1.59(RW)

3.23(RW)
3.13(RW)

34.10(RW)

16.26(RW)

19.63(RW)

18.81(RW)

20.95(RW)

19.78(RW)

24.55(RW)

19.88(RW)

13.69(RW)

10.17(RW)

NO OF FLOORS: 18
BLDG HT: 78.00 MT.

2  (TOWER)

NO OF FLOORS: 18
BLDG HT: 78.00 MT.
1 (TOWER)

Green Strip

Tot lot

30.00 MT WIDE PROPOSED ROAD

Tot lot

SITE PLAN (SCALE:1:500)

PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

16/2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

17/2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

18/2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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REP BY :
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PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

19/2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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ISO_A0_(841.00_x_1189.00_MM)

REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

2 / 2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

SCHEDULE OF JOINERY
BUILDING NAME NAME L X H NOS
2  (TOWER) FD7 1.10 X 2.40 38
2  (TOWER) FD6 1.50 X 2.40 29
2  (TOWER) FD1 1.65 X 2.10 07
2  (TOWER) FD2 1.80 X 2.40 39

SCHEDULE OF JOINERY
BUILDING NAME NAME L X H NOS
2  (TOWER) FD8 0.75 X 1.80 22
2  (TOWER) FD3 0.90 X 1.80 07
2  (TOWER) V1 1.20 X 0.90 28
2  (TOWER) SG1 6.00 X 2.40 59
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BASEMENT SECOND FLOOR PLAN
 (SCALE=1:500)

PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

3 / 2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

4/2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

Lift

Lift

Lift

Lift
Lift

Lift

Lift

Lift

Lift

Lift

Lift

Lift
Lift

Lift

Lift

Lift

Fire Escape Lift

Fire Escape Lift Void

Void

Void

Void

Void

Void
Void

Void

Void

Void

Void

VoidVoid
Void

Void
Void

Void
Void

Void
Void

Void

Void
Void

Void
Void

Void
Void

Void
Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void
Void

Lift
Lift

Lift
Lift

Void

Void

Void
Void

Void

Void

Void
Void

Void
Void

Void
Void

Void

Void
Void

STAIRCASE -4FL

STAIRCASE -4FL

ENTRANCE LOBBY
25.35X32.25 (AC)

ENTRANCE LOBBY
3.54X4.30 (AC)

TOILET
2.00X2.80 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

ENTRANCE LOBBY
4.00X11.85 (AC)

ENTRANCE LOBBY
3.54X4.30 (AC)

TOILET
2.80X4.07 (AC)

TOILET
2.80X4.11 (AC)

TOILET
2.00X2.60 (AC)

ENTRANCE LOBBY
21.68X38.63 (AC)

FD2
FD2

FD2
FD2

FD6
FD6

FD8
FD8

FD8
FD8

FD8
FD8

V1
V1

V1

V1

V1

TOILET
4.11X7.18

D1
D1

D1

D1 D1

SG1

SD1

GF-L1

GF-L2

GF-L3

CP

7.6
75

 m
t. W

ide
 22

.87
5 m

t. l
on

g  
Dr

ive
 W

ay

C 

FireEscapeStaircase -4FL

FireEscapeStaircase -4FL

SG1 SG1

SD1

SG1

Fire Control Room

Distribution transformer

01

Fire Control Room

Distribution transformer

CP

TOILET
4.11X7.18

ENTRANCE LOBBY
21.68X38.63 (AC)

TOILET
2.00X2.60 (AC)

TOILET
2.80X4.11 (AC)

TOILET
2.80X4.07 (AC)

ENTRANCE LOBBY
4.00X11.85 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

TOILET
2.00X2.80 (AC)

ENTRANCE LOBBY
25.35X32.25 (AC)

FireEscapeStaircase -4FL

FireEscapeStaircase -4FL

STAIRCASE -4FL

STAIRCASE -4FL

Lift
Lift

Lift
Lift

Lift

Lift

Lift

Lift
Lift

Lift

Lift

Lift

Lift

Lift

Lift

Lift
Lift

Lift

Lift

Lift

Fire Escape Lift

Fire Escape Lift

Void
Void

Void
Void

Void

Void
Void

Void
Void

Void

Void

Void
Void

Void

Void

Void
Void VoidVoid

Void

Void

Void

Void

Void

Void

Void

Void

Void
Void

Void
Void

Void
Void

Void
Void

Void

Void
Void

Void
Void

Void
Void

Void
Void

Void

Void

Void

Void

Void

Void
Void

Void

Void

Void

Void

Void

C 

SD1SD1

D1D1

D1

D1
D1

FD6
FD6

FD2
FD2

FD2
FD2

SG1

SG1SG1SG1

V1

V1

V1

V1
V1

FD8
FD8

FD8
FD8

FD8
FD8

7.6
75

 m
t. W

ide
 22

.87
5 m

t. l
on

g  
Dr

ive
 W

ay

2.10

2.10

COMMFSI-795
2.25

2.25

STILT FLOOR PLAN
    (Proposed)

   (SCALE 1:400)

FD8-H:1.8
FD8-H:1.8

78.40

15.00
0.904.60

1.05
2.302.95

1.208.32

1.25
6.193.61

12.08

78.40

12.08
3.60 3.93

1.05
2.30 6.77

1.20 4.50

1.25
2.57

1.00 2.70

1.78 4.53 12.07

4.00

2.50

2.70x2.60

2.70x2.60
1.75x1.15

0.85x1.25

0.90x1.85

0.60x1.00

0.60x1.00

0.60x1.00

0.60x1.00

1.50x1.00

6.22x1.00

1.91x1.00

1.91x1.00

2.60x0.80

1.75x1.15
0.85x1.25

0.60x1.00

0.60x1.00

0.60x1.00

0.60x1.00

1.91x1.00

1.91x1.00
2.10x1.00

1.80x1.00

0.30x0.50

0.30x0.50

0.90x1.85

2.60x0.80

1.00x5.00

1.00x5.00

1.00x5.00

1.00x5.00

1.00x5.00

1.00x5.00

5.00x1.00 5.00x1.00

5.00x1.005.00x1.00

5.00x1.00
5.00x1.00

5.00x1.00

3.55

32.65

1.53

7.06

22.08 1.10 5.21 2.40 3.51 6.00 16.10

2.03

0.85

32.65

8.58

21.90 6.69 2.20 3.74 21.87

ENTRANCELOBBY
(AC)

3.54X4.30

ENTRANCELOBBY
(AC)

3.54X4.30

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50
2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50
2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.00x2.00
2.00x2.00

2.00x2.00
2.00x2.00

0.90x0.60
0.90x1.20

0.90x0.600.90x0.85
0.90x1.70

0.90x0.60

0.70x2.50
0.70x2.50

1.33x0.90

0.90x0.60
0.90x1.70

0.90x0.850.90x0.60
0.90x0.600.90x1.20

2.00x0.65
2.00x0.65

2.70x2.60

2.70x2.60

7.6
75

 m
t. W

ide
 22

.87
5 m

t. l
on

g  
Dr

ive
 W

ay

Lift

Lift

Lift

Lift
Lift

Lift

Lift

Lift

Lift

Lift

Lift

Lift
Lift

Lift

Lift

Lift

Fire Escape Lift

Fire Escape Lift

AHUAHU

AHU

AHU

Fire Escape Staircase

Fire Escape Staircase

Staircase

Staircase

UTILITY
3.90X16.15 (AC)

UTILITY
3.50X5.45 (AC)

ENTRANCE LOBBY
3.05X6.05 (AC)

TOILET
7.75X12.24 (AC)

TOILET
4.30X12.24 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

TOILET
7.75X12.23 (AC)

TOILET
4.30X12.23 (AC)

UTILITY
3.90X16.15 (AC)

ENTRANCE LOBBY
3.05X6.05 (AC)

UTILITY
3.50X5.45 (AC)

Void

Void

Void

Void

Void

Void
Void

Void

Void

Void

Void

VoidVoid
Void

Void
Void

Void
Void

Void
Void

Void
Void

Void

Void
Void

Void
Void

Void
Void

Void
Void

Void
Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void
Void

FD7FD7

D1D1

FD2
FD2

FD2
FD2

D1D1

FD6
FD6

FD1

FD6

FD1

FD6

FD7

FD7

FD3

FD3
FD8

FD8
FD8

FD8

V1 V1

V1 V1

V1 V1

V1 V1

SG1
SG1

SG1
SG1

SG1
SG1

SG1
SG1

T1-1F-O1

FIRST FLOOR PLAN

Built Up Area to Mortgage

Built Up Area to Mortgage

UP
12345678910

25242322212019181716

11
12

13
14

15

26
27

01

W
A
Y TO

 H
EA

LTH
 C

LU
B

W
A
Y TO

 FO
O

D
 C

O
U

R
T

AHUAHU

AHU

AHU

OFFICE
36.90X83.00 (AC)

UTILITY
3.50X5.45 (AC)

ENTRANCE LOBBY
3.05X6.05 (AC)

TOILET
4.30X12.23 (AC)

TOILET
7.75X12.23 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

TOILET
4.30X12.24 (AC)

TOILET
7.75X12.24 (AC)

ENTRANCE LOBBY
3.05X6.05 (AC)

UTILITY
3.90X16.15 (AC)

Staircase

Staircase

Fire Escape Staircase

Fire Escape Staircase

Lift

Lift

Lift

Lift
Lift

Lift

Lift

Lift

Lift

Lift

Lift

Lift
Lift

Lift

Lift

Lift

Fire Escape Lift

Fire Escape Lift
Void

Void VoidVoid

Void

Void

Void

Void

Void

Void

Void

Void

Void
Void

Void
Void

Void
Void

Void
Void

Void
Void

Void

Void
Void

Void
Void

Void
Void

Void
Void

Void
Void

Void

Void

Void

Void

Void

Void
Void

Void

Void

Void

Void

Void

FD7FD7

FD6

FD1

FD6

FD1

FD6
FD6

D1 D1

FD2
FD2

FD2
FD2

D1 D1

FD7

FD7

SG1
SG1

SG1
SG1

SG1
SG1

SG1
SG1

V1V1

V1V1

V1V1

V1V1

FD8
FD8

FD8
FD8

FD3

FD3

Built Up Area to Mortgage

Built Up Area to Mortgage

83.00

36.92

83.00

35.85

COMMFSI-659

2.10

2.10

2.25

2.25

FIRST FLOOR PLAN
    (Proposed)
   (SCALE 1:100)

SG1-H:1.8
SG1-H:1.8

SG1-H:1.8
SG1-H:1.8

6.92

4.47 0.94
4.30

10.83

1.10

1.40 3.20

10.40

2.172.37

2.05

1.60

7.95

6.15

12.23

5.38
0.94 5.78

16.48

1.1011.90

4.00

11.90

1.10

3.80

1.83

6.80

1.83

2.70 1.1011.90

4.00

11.90

1.10

16.49

5.780.94
5.38

12.24

6.15

7.95

1.60

2.05

2.372.17

10.40

3.20

1.40
1.10

10.84

4.30
0.944.50

6.91

1.850.77

6.05

3.05

6.05

0.78 14.07

6.45

1.00
2.20

1.002.58

1.25
4.50

1.206.87

2.85

16.15

1.80

1.80 18.80

33.19

2.40

4.40

3.10

45.41

17.40

2.202.20

5.45

2.90

0.85
4.60

6.65

9.120.77

6.05

3.05

6.05

0.788.874.97

6.45

1.00
2.20

1.00 2.58

1.25
8.32

1.20 3.05

2.85

16.15

1.80

1.8018.90

33.50

2.50

4.40

3.10

45.10

17.40

2.202.20

5.45

2.90

0.85
4.60

6.65

7.07

19.60

9.40

2.37

5.70

2.37

9.40

19.60

UTILITY
(AC)

3.90X16.15

UTILITY
(AC)

3.50X5.45

OFFICE
(AC)

24.83X83.00

45.50

4.00

33.90

35.65 2.30 23.45

33.59

4.00

45.81

23.46 2.29 35.55

UTILITY
(AC)

3.90X16.15

UTILITY
(AC)

3.50X5.45

OFFICE
(AC)

24.83X83.00

2.70x2.60

2.70x2.60

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50
2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50
2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

1.75x1.15
0.85x1.25

0.90x1.85

0.60x1.00

0.60x1.00

0.60x1.00

0.60x1.00

1.50x1.00

6.22x1.00

1.91x1.00

1.91x1.00

2.60x0.80

1.40x3.55
1.40x4.00

0.90x0.60
0.90x1.20

0.90x0.600.90x0.85
0.90x1.70

0.90x0.60

0.70x2.50
0.70x2.50

1.33x0.90

0.90x0.60
0.90x1.70

0.90x0.850.90x0.60
0.90x0.600.90x1.20 1.40x3.55

1.40x4.00

1.75x1.15
0.85x1.25

0.60x1.00

0.60x1.00

0.60x1.00

0.60x1.00

1.91x1.00

1.91x1.00
2.10x1.00

1.80x1.00

0.30x0.50

0.30x0.50

0.90x1.85

2.60x0.80

2.70x2.60

2.70x2.60

Built Up Area to Mortgage

Built Up Area to Mortgage

FIRST FLOOR PLAN (SCALE=1:400)

PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

5/2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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SECOND FLOOR PLAN (SCALE=1:200)
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THIRD FLOOR PLAN (SCALE=1:100)

PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

8/2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

11/2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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LICENCE NO:
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CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:
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Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

13/2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs
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LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD

14/2027-08-2020
Building Plan Details

, Rangareddy(Cyberabad Zone)
CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

Lift

Lift

Lift

Lift Lift

Lift

Lift

Lift

Lift

Lift

Lift

Lift Lift

Lift

Lift

Lift

Fire Escape Lift

Fire Escape Lift

AHU

AHU

AHU

AHU

Fire Escape Staircase

Fire Escape Staircase

Staircase

Staircase

UTILITY
3.90X16.15 (AC)

UTILITY
3.50X5.45 (AC)

ENTRANCE LOBBY
3.05X6.05 (AC)

TOILET
7.75X12.24 (AC)

TOILET
4.30X12.24 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

TOILET
7.75X12.23 (AC)

TOILET
4.30X12.23 (AC)

UTILITY
3.90X16.15 (AC)

ENTRANCE LOBBY
3.05X6.05 (AC)

UTILITY
3.50X5.45 (AC)

Void

Void

Void

Void

Void

Void
Void

Void

Void

Void

Void

Void

Void
Void

VoidVoid

Void
VoidVoidVoidVoidVoid

Void

VoidVoid

VoidVoidVoidVoid
Void

Void

Void Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void
Void

FD7

FD7

D1

D1

FD2 FD2

FD2FD2

D1

D1

FD6FD6

FD1

FD6

FD1

FD6

FD7

FD7

FD3

FD3FD8 FD8 FD8 FD8

V1

V1

V1

V1

V1

V1

V1

V1

SG1 SG1

SG1 SG1

SG1 SG1

SG1 SG1

T1-1F-O1

T1-1F-O2

Lift

Lift

Lift

Lift Lift

Lift

Lift

Lift

Lift

Lift

Lift

Lift Lift

Lift

Lift

Lift

Fire Escape Lift

Fire Escape Lift

Void

Void

Void

Void

Void

Void
Void

Void

Void

Void

Void

Void

Void
Void

Void
VoidVoidVoidVoidVoid

Void

VoidVoid

VoidVoidVoidVoid
Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void
Void

LiftLift

Lift Lift

Void

Void

Void

Void Void

Void Void

STAIRCASE -4FL

STAIRCASE -4FL

ENTRANCE LOBBY
25.35X32.25 (AC)

ENTRANCE LOBBY
3.54X4.30 (AC)

TOILET
2.00X2.80 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

ENTRANCE LOBBY
4.00X11.85 (AC)

ENTRANCE LOBBY
3.54X4.30 (AC)

TOILET
2.80X4.07 (AC)

TOILET
2.80X4.11 (AC)

TOILET
2.00X2.60 (AC)

ENTRANCE LOBBY
21.68X38.63 (AC)

FD2 FD2

FD2FD2

FD6FD6

FD8 FD8FD8FD8

FD8 FD8

V1 V1

V1

V1

V1

TOILET
4.11X7.18

D1D1

D1

D1
D1

SG
1

SD
1

GF-L1

GF-L2

GF-L3

CP

Void

Void

Fire Control Room

Void

FIRST FLOOR PLAN

7.675 mt. Wide 22.875 mt. long  Drive Way

C 

Built Up Area to Mortgage

Built Up Area to Mortgage

FireEscapeStaircase -4FL

FireEscapeStaircase -4FL

SG
1

SG
1

SD
1

SG
1

Distribution transformer

CONNECTING BRIDGE AT 1F LVL

Fire Control Room Distribution transformer

AHU

AHU

AHU

AHU

CP

TOILET
4.11X7.18

ENTRANCE LOBBY
21.68X38.63 (AC)

TOILET
2.00X2.60 (AC)

TOILET
2.80X4.11 (AC)

TOILET
2.80X4.07 (AC)

ENTRANCE LOBBY
4.00X11.85 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

TOILET
2.00X2.80 (AC)

ENTRANCE LOBBY
25.35X32.25 (AC)

OFFICE
36.90X83.00 (AC)

UTILITY
3.50X5.45 (AC)

ENTRANCE LOBBY
3.05X6.05 (AC)

TOILET
4.30X12.23 (AC)

TOILET
7.75X12.23 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

ENTRANCE LOBBY
4.00X11.90 (AC)

TOILET
4.30X12.24 (AC)

TOILET
7.75X12.24 (AC)

ENTRANCE LOBBY
3.05X6.05 (AC)

UTILITY
3.90X16.15 (AC)

FireEscapeStaircase -4FL

FireEscapeStaircase -4FL

STAIRCASE -4FL

STAIRCASE -4FL

Staircase

Staircase

Fire Escape Staircase

Fire Escape Staircase

LiftLift

Lift Lift

Lift

Lift

Lift

LiftLift

Lift

Lift

Lift

Lift

Lift

Lift

LiftLift

Lift

Lift

Lift

Lift

Lift

Lift

LiftLift

Lift

Lift

Lift

Lift

Lift

Lift

LiftLift

Lift

Lift

Lift

Fire Escape Lift

Fire Escape Lift

Fire Escape Lift

Fire Escape Lift

Void

Void

Void

VoidVoid

VoidVoid

Void

Void

Void

Void
Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void
Void

Void Void Void Void

Void Void

Void

Void Void Void Void Void
Void

Void
Void

Void

Void

Void

Void

Void

Void
Void

Void

Void

Void

Void

Void

Void
Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

Void

VoidVoid

Void
Void

Void Void Void Void

Void Void

Void

Void Void Void Void Void
Void

Void Void

Void
Void

Void

Void

Void

Void

Void

Void
Void

Void

Void

Void

Void

Void

C 

SD
1

SD
1

D1
D1

D1

D1 D1

FD6 FD6

FD2 FD2

FD2FD2

FD7

FD7

FD6

FD1

FD6

FD1

FD6 FD6

D1

D1

FD2 FD2

FD2FD2

D1

D1

FD7

FD7

SG
1

SG
1

SG
1

SG
1

V1

V1

V1

V1V1

FD8FD8

FD8 FD8 FD8FD8

SG1SG1

SG1SG1

SG1SG1

SG1SG1

V1

V1

V1

V1

V1

V1

V1

V1

FD8FD8FD8FD8 FD3

FD3

Built Up Area to Mortgage

Built Up Area to Mortgage

7.675 mt. Wide 22.875 mt. long  Drive Way

36.92

83.00

35.85

83.00

COMMFSI-2922

2.10

2.10
2.25

2.25

2.10

2.10COMMFSI-36032.25

2.25

FIRST FLOOR PLAN
    (Proposed)
   (SCALE 1:100)

SG1-H:1.8 SG1-H:1.8

SG1-H:1.8 SG1-H:1.8

FD8-H:1.8 FD8-H:1.8

6.92

4.47

0.94

4.30

10.83

1.10
1.40

3.20

10.40

2.172.37

2.05

1.60
7.95

6.15

12.23

5.38

0.94

5.78

16.48 1.10

11.90

4.00

11.90

1.10 3.80

1.83
6.80

1.83

2.701.10

11.90

4.00

11.90

1.10 16.49

5.78

0.94

5.38

12.24

6.15

7.95

1.60 2.05

2.372.17

10.40

3.20

1.40

1.10 10.84

4.30

0.94

4.50

6.91

1.85
0.77

6.05

3.05

6.05
0.78

14.07

6.451.00

2.20

1.00

2.58

1.25

8.32

1.20

3.05

2.85

16.15

1.801.80

18.80

33.19

2.40

4.40

3.10

45.41

17.40

2.202.20

5.45

2.90
0.85

4.60

6.65

9.12

0.77
6.05

3.05

6.05
0.78

8.87

4.97

6.451.00

2.20

1.00

2.58

1.25

4.50

1.20

6.87

2.85

16.15

1.801.80

18.90

33.50

2.50

4.40

3.10

45.10

17.40

2.202.20

5.45

2.90
0.85

4.60

6.65

7.07

19.60
9.40

2.37

5.70

2.37

9.40
19.60

UTILITY
(AC)

3.90X16.15

UTILITY
(AC)

3.50X5.45

35.65

2.30

23.45

45.81 4.00 33.59

23.46

2.29

35.55

33.90 4.00 45.50

UTILITY
(AC)

3.90X16.15

UTILITY
(AC)

3.50X5.45

OFFICE
(AC)

24.83X83.00

2.60x2.70

2.60x2.70

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50 2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50 2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

1.15x1.75
1.25x0.85

1.85x0.90

1.00x0.60

1.00x0.60

1.00x0.60

1.00x0.60

1.00x2.10 1.00x1.91

1.00x1.91

0.80x2.60

3.55x1.404.00x1.40

0.60x0.90
1.20x0.90

0.60x0.900.85x0.90 1.70x0.90 0.60x0.90

2.50x0.70 2.50x0.70

0.90x1.33

0.60x0.90 1.70x0.90 0.85x0.900.60x0.900.60x0.90
1.20x0.90

3.55x1.40 4.00x1.40

1.15x1.75
1.25x0.85

1.00x0.60

1.00x0.60

1.00x0.60

1.00x0.60

1.00x1.91

1.00x1.91
1.00x6.22

0.50x0.30

0.50x0.30

1.85x0.90

0.80x2.60

1.00x1.80

1.00x1.50

78.40

15.00

0.90

4.60

1.05

2.30

6.77

1.20

4.50

1.25

6.19

3.61

12.08

78.40

12.08

3.60

3.93

1.05

2.30

2.95

1.20

8.32

1.25

2.57

1.00

2.70

1.78

4.53

12.07

4.00

2.50

2.60x2.70

2.60x2.70
1.15x1.75

1.25x0.85

1.85x0.90

1.00x0.60

1.00x0.60

1.00x0.60

1.00x0.60

1.00x1.80

1.00x2.10 1.00x1.91

1.00x1.91

0.80x2.60

1.15x1.75
1.25x0.85

1.00x0.60

1.00x0.60

1.00x0.60

1.00x0.60

1.00x1.91

1.00x1.91
1.00x6.22

0.50x0.30

0.50x0.30

1.85x0.90

0.80x2.60

5.55x1.00

5.55x1.00

5.55x1.00

1.02x5.00

1.00x5.001.00x5.001.00x5.00

1.00x5.00

1.00x1.50

22.08

1.10

5.21

2.40

3.51

6.00

16.10

8.58 32.65 0.852.03

21.90

6.69

2.20

3.74

21.87

7.06 1.53 32.65 3.55

ENTRANCELOBBY
(AC)

3.54X4.30

ENTRANCELOBBY
(AC)

3.54X4.30
2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50 2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50 2.50x2.50

2.50x2.50

2.50x2.50

2.50x2.50

2.00x2.00 2.00x2.00

2.00x2.00 2.00x2.00

0.60x0.90
1.20x0.90

0.60x0.900.85x0.90 1.70x0.90 0.60x0.90

2.50x0.70 2.50x0.70

0.90x1.33

0.60x0.90 1.70x0.90 0.85x0.900.60x0.900.60x0.90
1.20x0.90

0.65x2.00 0.65x2.00

2.60x2.70

2.60x2.70

Built Up Area to Mortgage

Built Up Area to Mortgage

FIRST FLOOR PLAN (SCALE=1:400)

2.60x2.70

2.60x2.70

7.675 mt. Wide 22.875 mt. long  Drive Way

STILT FLOOR PLAN (SCALE=1:400)

PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N



ISO_A0_(841.00_x_1189.00_MM)

REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:

Commercial

PHOENIX SPACES PVT
LTD

PHOENIX SPACES PVTLTD
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CYBERABAD

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

ELEVATION @ TOWER-2

PROJECT TITLE : PHOENIX SPACES (In Sy.No.285, TOWER - 1 & 2)

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
     DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL

GREEN  TRIBUNAL AS WELL AS THE MINISTRY OF
ENVIRONMENT AND FORESTS (MOEF) GUIDELINES 2010
WHILE RAISING CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
    MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
    PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
    CONSTRUCTION AND THE BUILDING .
3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING MATERIAL
   ON THE  ROAD MARGIN AND FOOTPATH CAUSING OBSTRUCTION
   TO FREE MOVEMENT OF PUBLIC AND VEHICLES, FAILING WHICH
   PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
    CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
    FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
    THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION MATERIAL
    DOES  NOT GET DISPERSED INTO THE AIR OR ATMOSPHERE OR
    AIR IN ANY FORM WHAT SO EVER .
5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL PRECAUTIONS
    SHALL BE TAKEN IN THAT BEHALF.
6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING  SUCH
     MATERIALS .
7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF DUST
    PARTICLES AND SAFETY.
8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND TREATMENT
    TO THE WORKERS  INVOLVED IN THE CONSTRUCTION  AND
    CARRY  OF CONSTRUCTION MATERIAL AND  DEBRIS RELATABLE
    TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.
10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.
11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE MEASURES
     AND TO ENSURE THAT THE TERMS AND CONDITIONS  OF THE
     ARGUER  ORDER AND THESE ORDERS SHOULD STRICTLY BE
     COMPLIED WITH BY FIXING SPRINKLES  CREATION OF GREEN
     AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG THE
     PERIPHERY AND ALSO IN FRONT OF THE PREMISES  AS PER
     A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED AS
     GREENERY AT OWNERS COST BEFORE ISSUE OF OCCUPANCY
     CERTIFICATE SHIP OF GREENERY ON PERIPHERY OF THE SITE
     SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:- IIC/ 0127/2020
Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

N
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SITE PLAN  (SCALE - 1:200)

NO OF FLOORS: 17
BLDG HT: 64.45 MT.
6 (TOWER)

GREENERY

GREENERY

Tot lot

Tot lot

18.00MT WIDE MAINROAD

EXISTING (To be demolished)
EXISTING (To be retained)

PROPOSED CONSTRUCTION
ABUTTING ROAD
PLOT BOUNDARY

COLOR INDEX

COMMON PLOT
ROAD WIDENING AREA

BUILDING USE/SUBUSE DETAILS
BUILDING NAME BUILDING USE BUILDING SUBUSE BUILDING TYPE FLOOR DETAILS
6 (TOWER) Commercial Information-Technology IT/ ITES NA

N

PARKING CHECK

VEHICLE TYPE TOTAL
PARKING

VISITORS
PARKING

REQ. AREA 12480.94 1248.09

REQ. NO - -

PROP. AREA 230.00 1492.75

PROP. NO 23 132.69

TOTAL 19722.01 -

SCHEDULE OF JOINERY
BUILDING NAME NAME L X H NOS
6 (TOWER) D1 1.10 X 2.40 04
6 (TOWER) FD7 1.20 X 2.40 04
6 (TOWER) FD1A 1.25 X 2.40 02
6 (TOWER) FD1 1.50 X 2.40 01
6 (TOWER) FD2 1.80 X 2.40 04

SCHEDULE OF JOINERY
BUILDING NAME NAME L X H NOS
6 (TOWER) V2 0.75 X 1.20 01
6 (TOWER) FD3A 0.75 X 1.80 02
6 (TOWER) V1 1.20 X 1.20 04
6 (TOWER) SG1 6.00 X 2.40 03

Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

HSD YARD

AREA STATEMENT
PROJECT DETAIL :

INWARD_NO : IIC/0152/2020

PROJECT TYPE : Building Permission

NATURE OF DEVELOPMENT : Revision

SUB LOCATION : New Areas / Approved Layout Areas

VILLAGE NAME : CYBERABAD

MADAL :

PLOT USE : Commercial

PLOT SUB USE : Information-Technology IT/ ITES

PLOT NEAR BY NOTIFIED RELEGIOUS STRUCTURE : NA

LAND USE ZONE : Multiple use zone

LAND SUBUSE ZONE : NA

ABUTTING ROAD WIDTH : 0

PLOT NO :

SURVEY NO : 286

NORTH SIDE DETAIL : SURVEY NO - 314,315

SOUTH SIDE DETAIL : ROAD WIDTH - 18

EAST SIDE DETAIL : SURVEY NO - 286 P

WEST SIDE DETAIL : SURVEY NO - 286 P

AREA DETAILS : SQ.MT.
AREA OF PLOT (Minimum) 6070.02

NET AREA OF PLOT 6070.02

VACANT PLOT AREA 2892.35

COVERAGE
PROPOSED COVERAGE AREA ( 52.35 % ) 3177.67

NET BUA
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Note: All dimensions are in meters.
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Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

parking

RA
M
P 

SL
O
PE
 -

 1
:8

RA
M
P 

LE
N
GT
H
 4
20
00
 M

M

EN
TR
Y 
RA
M
P 

FR
O
M
 G

RO
U
N
D

RA
M
P 

SL
O
PE
 -

 1
:8

RA
M
P 

LE
N
GT
H
 4
00
00
 M

M

EX
IT
 R

AM
P 

FR
O
M
 U

PP
ER
 F
LO
O
R 

ENTRANCE
LOBBY

ELECTRICAL
&

TRANSFORMER
ROOM

WTP

UG & PUMP ROOM 

DG
C
P

AP
FC

R-
1

FM
P

C
AP

M
AI
N
 L
T 
PA
N
EL

AP
FC

R-
1

TR-1

TR-1

HT PANEL

U
TI
LI
TY
 P

AN
EL

EQUALIZATION TANK
CAP: 80CUM

SIZE: 9.0X3.0X3.0M(ED)

ANEBORIC TANK
CAP: 25CUM
SIZE: 4.0X2.1X3.0M(ED)

AERATION TANK
CAP: 60CUM

SIZE: 7.0X3.0X3.0M(ED)

SLUDGE HOLDING TANK
CAP: 25CUM
SIZE: 4.0X2.1X3.0M(ED)

TREATED WATER TANK
CAP: 91CUM
HEIGHT 4.24M

MBR SKID
SIZE: 2.5X2.5M

HT-5.08

RAW-1

HT-5.08

TREATED-1

HT-5.08

FIRE-2

HT-5.08

FIRE-1

parking

D
G

-3
20

00
kV

A

D
G

-2
20

00
kV

A

D
G

-1
20

00
kV

A

HOT AIR
ATTENUATOR

HOT AIR
ATTENUATOR

HOT AIR
ATTENUATOR

Visitors Parking

3

2

1

4 5 6 7 8 9 10 11 12 13 14 15 16 17 18

Visitors Parking



ISO_A0_(841.00_x_1189.00_MM)

REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:CA/2019/112239

CYBERABAD
, Rangareddy(Cyberabad Zone)

286

Layout Plan Details
20-03-2020 1 / 1

Mahita  Ravi Sai

PVT. LTD.
M/s PHOENIX SPACES 

Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE
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Note: All dimensions are in meters.

N
Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

0.40x3.00

1.00x0.70

1.00x0.62

1.00x0.621.20x0.950.87x0.951.47x0.950.60x0.95

1.20x2.73

0.98x1.20

0.98x2.27

0.98x0.60

0.98x0.73

0.69x0.98

1.20x0.98 1.21x0.98

1.75x0.90

0.98x2.27

0.98x0.60

0.73x0.98

0.69x0.98

1.20x0.981.20x0.98

2.50x2.50

2.50x2.50

2.50x2.502.50x2.50

2.50x2.50

2.50x2.50

6.80

4.10

6.70

4.10

4.75

1.46

2.38

2.56

3.00

2.56

2.38

1.46

4.75

4.10

6.70

3.00

48.25

63.39

47.01

5.31 64.22

4.00

2.502.50
4.00

2.50

4.00

2.50

4.00

22.73

30.74

1.75

1.75

1.75

VOID

VOID

VOIDVOIDVOIDVOIDVOID

VOID

VOID

VOID

VOID

VOID

VOID

VOID VOID

VOID

VOID

VOID

VOID

VOID

VOIDVOID

VOID

Fire Escape Lift Fire Escape Lift

Fire Escape StaircaseFire Escape Staircase

STAIRCASE

Visitors Parking

CP

CP

CP CP

METER ROOM

METER ROOM

4.50x26.004.50x26.00

2.70x2.602.70x2.60

4.50x26.004.50x26.00 4.50x26.004.50x26.00

4.5
 m

t. W
ide

 9.
97

 m
t. l

on
g  

Dr
ive

 W
ay

4.5
 m

t. W
ide

 7.
97

 m
t. l

on
g  

Dr
ive

 W
ay

4.5
 m

t. W
ide

 5.
5 m

t. l
on

g  
Dr

ive
 W

ay

4.5
 m

t. W
ide

 5.
5 m

t. l
on

g  
Dr

ive
 W

ay

STILT-2 FLOOR
   PLAN

 (SCALE=1:100)

CP

CP CP

5.5
 M

 DR
IVE

WA
Y

DRIVEWAY

DRIVEWAY

5.5 M DRIVEWAY 5.5 M DRIVEWAY
5.5

 M
 DR

IVE
WA

Y

TWO WHEELER
PARKING

RA
MP

 SL
OP

E -
 1:

8
RA

MP
 LE

NG
TH

 26
00

0 M
M

RA
MP

 SL
OP

E -
 1:

8
RA

MP
 LE

NG
TH

 26
00

0 M
M

ENTRY RAMP 

EXIT RAMP

RA
MP

 SL
OP

E -
 1:

8
RA

MP
 LE

NG
TH

 26
00

0  
MM

RA
MP

 SL
OP

E -
 1:

8

RA
MP

 LE
NG

TH
 25

20
0 M

M

EXIT RAMP

EN
TR

Y R
AM

P T
O U

PP
ER

 FL
OO

R
EN

TR
Y R

AM
P U

P F
RO

M 
LO

WE
R F

LO
OR

EX
IT 

RA
MP

 DO
WN

 TO
 LO

WE
R F

LO
OR

EX
IT 

RA
MP

 DO
WN

 FR
OM

 UP
PE

R F
LO

OR

ENTRY RAMP 

1

2

3

5

6

7

12 13 14

15

16

17

18

19

20

21

22

23 24

25

26

27

28

29

30

31

32 33

34

35

36

37

38

39

40

4142

57

58

59606162636465666768

4

8 9 10 11
52

53

54

TWO WHEELER PARKING TWO WHEELER PARKING

43

44

45

46

47

48

49

50

51

Visitors Parking

CPCP

CP

Visitors Parking

4.50x26.00 4.50x26.00

30.744.00
2.50 2.50

4.00

4.50x26.00 4.50x26.004.50x26.00 4.50x26.004.50x26.004.50x26.00 4.50x26.004.50x26.00 4.50x26.004.50x26.00



ISO_A0_(841.00_x_1189.00_MM)

REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:CA/2019/112239
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Mahita  Ravi Sai

PVT. LTD.
M/s PHOENIX SPACES 

Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

N
Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Mahita  Ravi Sai

PVT. LTD.
M/s PHOENIX SPACES 

Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

N
Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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CYBERABAD
, Rangareddy(Cyberabad Zone)

286

Layout Plan Details
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Mahita  Ravi Sai

PVT. LTD.
M/s PHOENIX SPACES 

Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

N
Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

N
Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

N
Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Mahita  Ravi Sai

PVT. LTD.
M/s PHOENIX SPACES 

Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

N
Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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LEVEL-6 FLOOR PLAN (SCALE=1:100)

Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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LEVEL-7 FLOOR PLAN (SCALE=1:100)

Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

N

1.20x4.82

1.00x0.70

1.00x0.62

1.00x0.621.47x0.950.60x0.95

1.20x4.82

1.20x2.73

0.98x1.20

0.98x2.27

0.98x0.60

0.98x0.73

0.69x0.98

1.20x0.98 1.21x0.98

1.75x0.90 1.00x0.90

0.98x2.27

0.98x0.60

0.73x0.98

0.69x0.98

1.20x0.981.20x0.98

2.50x2.50

2.50x2.50

2.50x2.502.50x2.50

2.50x2.50

2.50x2.50

6.0863.39

47.87

64.225.240.86

47.01

6.80

4.10

6.70

4.10

4.75

1.46

2.38

2.56

3.00

2.56

2.38

1.46

4.75

4.10

6.70

3.00

1.75

1.75

1.75

VOID

VOID

VOID

VOIDVOIDVOID

VOID

VOID

VOID

VOID

VOID

VOID

VOID

VOID VOID

VOID VOID

VOID

VOID

VOID

VOID

VOIDVOID

Fire Escape Lift Fire Escape Lift

Fire Escape StaircaseFire Escape Staircase

STAIRCASE TOILET
5.43X11.41 (AC)

TOILET
4.13X11.41 (AC)

OFFICE
47.47X69.00 (AC)

UTILITY
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LEVEL-8 FLOOR PLAN (SCALE=1:100)

Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.
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LEVEL-9 FLOOR PLAN (SCALE=1:100)

Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

N

1.20x4.82

1.00x0.70

1.00x0.62

1.00x0.621.47x0.950.60x0.95

1.20x4.82

1.20x2.73

0.98x1.20

0.98x2.27

0.98x0.60

0.98x0.73

0.69x0.98

1.20x0.98 1.21x0.98

1.75x0.90 1.00x0.90

0.98x2.27

0.98x0.60

0.73x0.98

0.69x0.98

1.20x0.981.20x0.98

2.50x2.50

2.50x2.50

2.50x2.502.50x2.50

2.50x2.50

2.50x2.50

64.30x7.17

5.17
0.91

63.39

47.87

64.225.240.86

40.12

6.89

6.80

4.10

6.70

4.10

4.75

1.46

2.38

2.56

3.00

2.56

2.38

1.46

4.75

4.10

6.70

3.00

1.75

1.75

1.75

OFFICE
(AC)

45.24X68.93

3.04x2.50

TOILET
(AC)

4.07X11.41

2.03x1.88

TOILET
(AC)

4.13X9.53

UTILITY
(AC)

1.80X14.23

UTILITY
(AC)

4.05X26.70

UTILITY
(AC)

2.56X22.39

ENTRANCELOBBY
(AC)

3.60X9.71

ENTRANCELOBBY
(AC)

2.60X2.71

ENTRANCELOBBY
(AC)

2.60X2.71

3.04x2.50

TOILET
(AC)

4.07X11.41

2.03x1.88

TOILET
(AC)

4.13X9.53

SG1-H:1.8

SG1-H:1.8SG1-H:1.8

V1V1

V2

FD3A-H:1.8FD3A-H:1.8

V1 V1 VOID

VOID

VOID

VOIDVOIDVOID

VOID

VOID

VOID

VOID

VOID

VOID

VOID

VOID VOID

VOID VOID

VOID

VOID

VOID

VOID

VOIDVOID

Fire Escape Lift Fire Escape Lift

LiftLiftLiftLiftLiftLift

Fire Escape StaircaseFire Escape Staircase

STAIRCASE

TERRACE

AHU

AHUAHU

AHU

FD1

FD
2

FD
2

FD1A

FD2

D1D1D1D1

FD1A

FD2

FD7

FD7FD7

FD7

2.70x2.602.70x2.60

LEVEL-10 FLOOR PLAN (SCALE=1:100)

Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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N

45.64x69.36

69.47

45.64

6.80

4.10

8.37

2.90

1.57

1.20

1.75

STAIRCASE

TERRACE

Overhead WaterTank

A.C.PLANT ROOM

TERRACE FLOOR
   PLAN

 (SCALE=1:100)

Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

LMR
ABOVE

DN

1.35 TON

FIRE
LIFT

FHC
L.PRES

ELE

FHC

ELV

ST.PRES

LOBBY

DN

1.35 TON

FIRE
LIFT

FHC
L.PRES

ELE

ELV

ST.PRES

LOBBY

STP EX OWC EX

TERRACE LVL

TERRACETERRACE

C
O
N
D
EN
SER EVA

PO
R
A
TO
R

O
.C
.C
.

C
O
N
D
EN
SER EVA

PO
R
A
TO
R

O
.C
.C
.

Ø
25

0 
C

D
W

S

Ø
25

0 
C

D
W

R

V
FD

 F
O

R
 P

R
IM

A
R

Y
P

U
M

P
S

 &
 L

O
G

IC
C

O
N

TR
O

LL
E

R

CONTROLLER

PPPP

CLOSED
EXPANSION TANK

CHILLED WATER PRIMARY PUMPS
(2WORKING+1FUTURE)
OPERATING WEIGHT
1200KG EACH

C
O
N
D
EN
SER EVA

PO
R
A
TO
R

O
.C
.C
.

Ø
25

0 
C

D
W

S

Ø
25

0 
C

D
W

R

Ø
25

0 
C

D
W

S
Ø

25
0 

C
D

W
R

1.5 Mtr. HEIGHT STRUCTURAL
PLATFORM & 1.2Mtr. HEIGHT
PEDESTAL FOR COOLING TOWER TO
BE PROVIDED

375TR X 3NOS. OF
COOLING TOWER

(2WORKING+1FUTURE)



ISO_A0_(841.00_x_1189.00_MM)

REP BY :

SURVEY NO
PLOT NO.
PLAN SHOWING THE PROPOSED 

BELONGING TO : Mr./Ms./Mrs

DATE : SHEET NO.:

SITUATED AT

LICENCE NO:

Project Title

APPROVAL NO:CA/2019/112239

CYBERABAD
, Rangareddy(Cyberabad Zone)

286

Layout Plan Details
20-03-2020 1 / 1

Mahita  Ravi Sai

PVT. LTD.
M/s PHOENIX SPACES 

Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE

STRUCTURAL ENGINEER'S NAME AND SIGNATURE

Note: All dimensions are in meters.

N

ELEVATION
ROAD LVL
FFL +554.103STILT FLOOR

FFL +554.703

2nd STILT FLOOR
 FFL +563.953

3rd STILT FLOOR
FFL +567.203

4th STILT FLOOR
FFL +570.453

6th STILT FLOOR
FFL +576.953

1st OFFICE LEVEL
FFL +580.553

2nd OFFICE LEVEL
FFL +584.303

3rd OFFICE LEVEL
FFL +588.053

4th OFFICE LEVEL
FFL +591.803

5th OFFICE LEVEL
FFL +595.553

6th OFFICE LEVEL
FFL +599.303

7th OFFICE LEVEL
FFL +603.053

8th OFFICE LEVEL
FFL +606.803

TERRACE LEVEL
SSL +618.553

5th STILT FLOOR
FFL +573.703

1st  STILT FLOOR
FFL +560.703

9th OFFICE LEVEL
FFL +610.553

10th OFFICE LEVEL
FFL +614.553

DRIVEWAY LVL
FFL +554.553

PARAPET
1240 MM HIGH

TOP OF LMR
FFL +623.303

TOP OF STAIRCASE
FFL +622.353

LIGHTENING ARRESTER LIGHTENING ARRESTER

REFUGE FLOOR

REFUGE FLOOR

REFUGE FLOOR

0.4500
0.6000

6.0000

3.2500

3.2500

3.2500

3.2500

3.2500

3.6000

3.7500

3.7500

3.7500

3.7500

3.7500

3.7500

3.7500

3.7500

4.0000

4.0000

4.7500

25.8500

38.0000

1.7500

63.8500

0.4500
0.6000

6.0000

3.2500

3.2500

3.2500

3.2500

3.2500

3.6000

3.7500

3.7500

3.7500

3.7500

3.7500

3.7500

3.7500

3.7500

4.0000

4.0000

4.7500

25.8500

38.0000

1.7500

63.8500

Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.
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Commercial

BUILDER'S NAME AND SIGNATURE

OWNER'S NAME AND SIGNATURE

ARCHITECT'S NAME AND SIGNATURE
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Note: All dimensions are in meters.

N

4.00

68.45mt.
Total Ht.

1.20

4.00

64.45 mt.
from GL

6.00

3.25

3.25

3.25

3.25

3.25

3.60

3.75

3.75

3.75

3.75

3.75

3.75

3.75

3.75

4.00

4.00

+64.45 mt.Floor Level 

+60.45 mt.Floor Level 

+56.45 mt.Floor Level 

+52.70 mt.Floor Level 

+48.95 mt.Floor Level 

+45.20 mt.Floor Level 

+41.45 mt.Floor Level 

+37.70 mt.Floor Level 

+33.95 mt.Floor Level 

+30.20 mt.Floor Level 

+26.45 mt.Floor Level 

+22.85 mt.Floor Level 

+19.60 mt.Floor Level 

+16.35 mt.Floor Level 

+13.10 mt.Floor Level 

+9.85 mt.Floor Level 

+6.60 mt.Floor Level 

+0.60 mt.Floor Level 
+0.00 mt.Floor Level 

PLINTH

LEVEL-1 FLOOR 

LEVEL-2 FLOOR 

LEVEL-3 FLOOR 

LEVEL-4 FLOOR 

LEVEL-5 FLOOR 

LEVEL-6 FLOOR 

LEVEL-7 FLOOR 

LEVEL-8 FLOOR 

LEVEL-9 FLOOR 

LEVEL-10 FLOOR 

STILT-1 FLOOR 

STILT-2 FLOOR 

STILT-3 FLOOR 

STILT-4 FLOOR 

STILT-5 FLOOR 

STILT-6 FLOOR 

STILT-7 FLOOR 

TERRACE FLOOR 

STAIRCASE CABIN

GL

CHILLER ROOM

TOP OF LMR
FFL +623.303

ROAD LVL
FFL +554.103STILT FLOOR

FFL +554.703

2nd STILT FLOOR
 FFL +563.953

3rd STILT FLOOR
FFL +567.203

4th STILT FLOOR
FFL +570.453

6th STILT FLOOR
FFL +576.953

1st OFFICE LEVEL
FFL +580.553

TOP OF STAIRCASE
FFL +622.353

5th STILT FLOOR
FFL +573.703

1st  STILT FLOOR
FFL +560.703

DRIVEWAY LVL
FFL +554.553

FURTHER DETAIL
PARAPET  TO

PARAPET
1240 MM HIGH

2nd OFFICE LEVEL
FFL +584.303

3rd OFFICE LEVEL
FFL +588.053

4th OFFICE LEVEL
FFL +591.803

5th OFFICE LEVEL
FFL +595.553

6th OFFICE LEVEL
FFL +599.303

7th OFFICE LEVEL
FFL +603.053

8th OFFICE LEVEL
FFL +606.803

TERRACE LEVEL
SSL +618.553

9th OFFICE LEVEL
FFL +610.553

10th OFFICE LEVEL
FFL +614.553

LIGHTENING ARRESTERLIGHTENING ARRESTER

PARKING

REFUGE FLOOR

REFUGE FLOOR

REFUGE FLOOR

STAIRCASE HEADROOM LVL

0.6000

6.0000

3.2500

3.2500

3.2500

3.2500

3.2500

3.6000

3.7500

3.7500

3.7500

3.7500

3.7500

3.7500

3.7500

3.7500

4.0000

4.0000

4.7500

25.8500

38.0000

1.7500

63.8500

0.6000 0.4500

Project Title :PLAN SHOWING PROPOSED IT/ITES OFFICE BUILDING FOR M/s PHOENIX SPACES PVT. LTD. IN SY. NO 286 PART ,
POPPALAGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DIST.,
TELANGANA STATE
BELONGS TO M/s. PHOENIX SPACES PVT. LTD.

1. THE OWNER/BUILDER SHALL STRICTLY COMPLY WITH THE
DIRECTIONS CONTAINED IN THE ORDER OF NATIONAL GREEN
TRIBUNAL AS WELL AS THE MINISTRY OF  ENVIRONMENT  AND
FORESTS (MOEF) GUIDELINES 2010 WHILE RAISING
CONSTRUCTION.

2. THE OWNER/BUILDER SHALL STRICTLY COVER THE BUILDING
MATERIAL STOCK AT SITE EVERY BUILDING OR OWNER SHALL
PUT TARPAULIN ON SCAFFOLDING AROUND THE AREA OF
CONSTRUCTION AND THE BUILDING .

3. THE OWNER/BUILDER SHALL NO STOCK THE BUILDING
MATERIAL ON THE  ROAD MARGIN AND FOOTPATH CAUSING
OBSTRUCTION  TO FREE MOVEMENT OF PUBLIC AND VEHICLES,
FAILING WHICH PERMISSION IS LIABLE TO BE SUSPENDED.

4. ALL THE  CONSTRUCTION MATERIAL AND DEBRIS SHALL BE
CARRIED   IN THE TRUCKS OR OTHER VEHICLES WHICH AREA
FULLY  COVERED AND PROTECTED , SO AS TO ENSURE  THAT
THE CONSTRUCTION DEBRIS OR THE CONSTRUCTION
MATERIAL DOES  NOT GET DISPERSED INTO THE AIR OR
ATMOSPHERE OR AIR IN ANY FORM WHAT SO EVER .

5. THE  DUST EMISSIONS  FROM THE  CONSTRUCTION SITE
    SHOULD BE  COMPLETELY CONTROLLED AND ALL
PRECAUTIONS SHALL BE TAKEN IN THAT BEHALF.

6. THE  VEHICLES CARRYING  CONSTRUCTION MATERIAL AND
     DERBIES OF ANY KIND SHALL BE CLEANED BEFORE IT IS
     PERMITTED  TO PLY ON THE ROAD AFTER UNLOADING
SUCH MATERIALS .

7. EVERY WORKER ON THE CONSTRUCTION SITE AND INVOLVED
   IN LOADING UNLOADING AND CARRIAGE OF CONSTRUCTION
   MATERIAL AND CONSTRUCTION DEBRIS SHOULD BE PROVIDE
   WITH MASK HELMETS, SHOES TO PREVENT INHALATION OF
DUST PARTICLES AND SAFETY.

8. OWNER AND BUILDER SHALL BE UNDER OBLIGATION TO
    PROVIDE ALL MEDICAL HELP , INVESTIGATION  AND
TREATMENT.TO THE WORKERS  INVOLVED IN THE
CONSTRUCTION  AND CARRY  OF CONSTRUCTION MATERIAL
AND  DEBRIS RELATABLE TO DUST EMISSION.

9. OWNER AND BUILDER SHALL MAINTAIN  MUSTER ROLE OF ALL
    THE EMPLOYEES / WORKERS AND  MAKE NECESSARY
    INSURGENCE TILL THE WORK IS COMPLETED FAILING WHICH
    THE SANCTION ACCORDED WILL BE  CANCELED WITHOUT
     FURTHER NOTICE.

10.OWNER AND BUILDER SHALL TRANSPORT THE CONSTRUCTION
     MATERIAL AND DEBRIS WASTE TO CONSTRUCTION SITE ,
     DUMPING SITE OR ANY OTHER PLACE IN ACCORDANCE WITH
     RULES AND INTERNS OF THIS ORDER.

11.OWNER AND BUILDER SHALL, TAKE APPROPRIATE
MEASURES AND TO ENSURE THAT THE TERMS AND
CONDITIONS  OF THE ARGUER  ORDER AND THESE ORDERS
SHOULD STRICTLY BE COMPLIED WITH BY FIXING SPRINKLES
CREATION OF GREEN AIR BARRIERS .
12.OWNER AND BUILDER SHALL MANDATORY USE WELT JET IN
     GRINDING AND STORE CUTTING,WIND BREAKING WALLS
     AROUND CONSTRUCTION SITE .

13.THERE PLANTATION SHALL BE  SHALL BE DONE  ALONG
THE  PERIPHERY AND ALSO IN FRONT OF THE PREMISES
AS PER A.P. WATER LAND AND TREES RULES 2002.

14.TOT - LOT  SHALL BE  SHALL BE  FENCED AND MAINTAINED
AS GREENERY AT OWNERS COST BEFORE ISSUE OF
OCCUPANCY CERTIFICATE SHIP OF GREENERY ON PERIPHERY
OF THE SITE  SHALL BE MAINTAINED AS PER SLUES .

15. IF GREENERY IS NOT MAINTAINED  10% ADDITIONAL
    PROPERTY TAX SHALL BE IMPROVED AS PENALTY EVERY
    YEAR TILL THE CONDITIONS FULFILLED  .

CONDITIONS:

APPROVING AUTHORITY SEAL AND SIGNATURE 

The permission is here by sanctioned as per
submitted plans and conditions laid down in
the proceeding No:-  IIC/0152/2020

Conditions:
1. The sanctioned building permission is
valid for six years, if the work is commenced
within 18 months (1 year 6 months) from the
date of issue.

2. This is only IALA permission for
construction without prejudice to any body's
civil right over the land.

3. The applicant shall give commencement
notice before commencement of work in the
proposed site and also apply for issue of
occupancy certificate after completion of
work and before occupation of said building.

SECTION


